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 deaths  also,  and  particularly  in

 Mahaboobnagar  district  —to  mention  it  in
 8  nat  shell  —3.5  lakh  hec.ares  of  wet  land
 has  been  spoiled.  thus  affecting  the  Kharif
 crop,  and  the  loss  of  production  is  esti-
 mited  at  7.14  lakh  tonnes.  In  monetary
 terms  it  haS  been  estim  ited  at  Rs.  14,20
 cro-eS.  As  far  as  the  dry  lands  are  con-
 cerned  10  lakh  hectares  of  the  left  fallow
 land  has  bee.  damaged,  standing  crops  in
 10.38  taki  acres  have  beea  damaged  and
 the  total  crop  loss  comes  to  about
 Rs.  207.60  crores.  This  (10:81  Joss  is  due
 to  the  areas  left  unsown  and  the  produc-
 tion  loss  resulting  therefrom  and  finally
 the  fui-ure  of  crops.  The  ‘consequent
 reduction  in  yield  both  under  wet  and  dry
 crop  together  is  estimated  at  Rs.  496.80
 crores.  Seven  districts  in  the  State  are

 affected,  due  to  the  recent  heavy  floods,  in
 which  about  75  lakh  people  were  affected,
 in  4,433  v.jlages,  killing  308  people  and
 injuring  29,  and  as  many  as  17,383  heads
 of  cattle  have  been  killed.  As  many  as

 4,41,000  or  five  Jakh  villugers  have  been
 totally  ruined  as  an  area  of  8.262  hectares
 of  standing  crops  were  destroyed  costing
 about  Rs.  380.97  crores.  The  total  value
 of  houses,  crops  and  public  utility  services
 dam  .ged  comes  to  Rs.  1,598.36  crores’.

 The  above  mentioned  facts  and  figures
 c‘early  speak  that  ‘t  is  not  purely  a  local

 calaliamity  but  a  nitional  calamity  which

 the  State  had  to  face.  The  State  Govern-
 ment  sent  thvee  memoranda  about  tlis

 drought  situation  requesting  for  heip,  to

 meet  the  situation.  A  detuiled  memoran-

 dum  about  the  flood  situation  also  has
 been  sent  to  the  Centre  for  aid.  When

 thous  inds  of  crores  of  damage  has  occur-
 red  the  Centre  is  giving  only  some  tens  of

 crores,  this  cannot  solve  the  problem.

 Two  central  teams  have  already  visited

 the  drought  affected  area.  My  only

 request  is  that  the  Centre  should  treat  it

 as  1  national  calamity—-not  as  a  _  local

 one.  The  attitude  of  the  Centre  is  highly

 negative,  and  the  Centre  should  immedia-

 tely  realise  the  plight  of  the  State  Govern-

 ment  and  that-six  crores  of  Andhras  are

 reeling  under  the  effects  of  these
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 disastrous  floods  and  natural  calamities.

 13.00  hrs.,

 Finally,  I  request  that  at  least  Rs.  1,000
 crores  should  be  immediatcly  realeased
 for  the  immediate  repairs  to  irrigation
 works  and  for  completing  some  of  the
 urgent  projects  on  hand  now.  Particularly
 projects  like  the  Polavaram  Project,  Sri

 Ramapada  Sagar  Phase-II,  Srisailam  Left
 Canal  Project,  Telugu  Ganga  Project,
 Tungabhadra  High  Level  Project  and
 Vamsadhara  Project—all  these  projects
 should  be  cleared  immediately  and  funds
 should  be  released.  The  Centre  must  take
 the  responsibility  for  constructing  them

 immediately,  to  prevent  recurrence  of  the

 dami:ge  that  has  occurred  recently.

 {Translation}

 SHRI  RAMPUJAN  PATEL  (Phulpur}  :
 Mr.  Chairman,  Sir,  I  am  grateful  to  you
 for  providing  me  an  opportunity  to  speak
 on  Supplementary  Demands.

 (English)

 MR.  CHAIKMAN  :  You  please  conti-
 nue  after  lunch.

 13.01  hes.

 The  Lok  Sabha  adjourned  for  Lunch  till

 Fourteen  of  the  clock.

 The  Lok  Sabha  re-assembled  after
 Lunch  at  seven  minutes  past  Fourteen

 of  the  Clock.

 (MR.  DEPUTY  SPEAKER  i  the  Chair)

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (GENERAL),  1986-87—

 (Contd.)

 (Translation)

 SHRI  RAM  PUJAN  PATEL  (Phulpur):
 Mr.  Deputy  Speaker,  Sir,  1  am  thankful

 to  you  that  you  provided  me  an  opportu-
 nity  to  speak  on  the  Supplcmentary
 Demands,  Budget  (General)  for  the  finan-
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 cial  -year,  1986-87.  The  far-reaching
 programmes  started  by  the  hon.  Minister
 of  Finnnce  to  remove  the  economic  dis-

 parity  are  very  important  and  commenda-
 ble  for  which  hon.  Minister  deserves  con-.

 gratulations  because  he  is  doing  his  best
 in’  strengthening  the  foundation  of  socia-
 lism  in  the  country  and  he  is  marching
 ahead  towards  success.

 I  would  like  to  diaw  your  attention  (o
 the  fect  that  India  is  an  egricultural  coun-

 try  and  it  is  only  due  to  the  far-sighted-
 ness  of  the  agricultural  scientists  and  hard
 work  of  the  farmers  that  we  have  been
 abl:  to  solve  the  food  problem  of  the

 country.  [reviously,  we  used  to  import
 foodgrains  from  foreign  countries ;  today
 we  have  become  self-sufficient.  Thus
 there  is  no  need  for  us  to  import  food-

 grains.  But  one  thing  pinches  me  very
 much  that  the  farmer  who  produces  the

 foodgrains  has  to  face  a  lot  of  legal
 restrictions  in  selling  his  produce  at  other

 places.  Government  should  immediately

 pay  attent.on  towards  ths  as  the  farmers
 are  put  to  loss  on  this  account.  As  the
 farmer  is  unable  to  send  his  produce  to
 other  places,  he  is  bound  to  sell  it  at

 cheaper  rates.  Previously,  we  used  to

 export  sugar  but  today  we  are  importing
 it.  This  thing  nceds  special  attention.
 Today  the  sugircane  growers  do  not  get
 the  right  price  at  the  right  time  for  the  ।

 produce.  Their  dues  remain  unpaid  for

 years  together.  The  sugar-mill  owners

 exploit  the  sugarcane  growers.  That  is

 why  the  farmers  now  grow  less  sugarcane
 and  as  a  result  of  that  our  country  is
 bound  to  import  sugar  from  foreign
 countries.  The  sugar  imported  from  the

 foreign  countries  is  not  only  of  low  quality
 but  we  also  lose  the  precious  foreign

 exchange  on  this  account.  Therefore, I
 would  like  to  request  the  hon.  Minister
 that  the  Government  should  pay  special
 attention  towards  the  sugarcane  produc-
 tion  and  should  arsange  for  the  payment
 of  reasonable  prices  to  the  farmers.  If  it
 is  not  given  due  consideration,  then  the
 nation  will  have  to  pay  huge  amount  of

 foreign  exchange  to  import  sugar.  At  the
 same  tine  to  provide  high-breed  seeds,
 irrigation  facilities,  fertilizers  and  pesti-

 cides  for  a  good  yield  is  a  very  big  res-
 ponsibility  of  the  Government.  But,  Sir,
 due  to  deterioration  of  the  whole  system
 because  of  our  Government  machinery,
 the  farmers  are  not  getting  due  help
 whether  it  is  irrigation  through-canals  or
 any  other  means.  I  want  to  draw  your
 attention  to  one  point  more.  In  our
 area,  because  of  water-logging  in  fields,
 the  land  becomes  saline  and  is  rendered
 unproductive  and  the  yield  becomes  Jow.
 The  fields  turn  useless.  So,  Government
 should  make  some  large-scale  plan  for
 draining  water  from  fields  so  that  the
 cultivable  land  can  be  made  useful  and
 production  of  foodgrains  increased.

 In  this  context  I  would  {ike  to  draw
 your  attention  to  the  ‘Sharda  Sahayak
 Scheme’  of  Uttar  Pradesh.  Most  of  the
 Jand  in  Uttar  Pradesh  is  irrigated  by  the
 Sharda  Canal.  This  canal  causes a  big
 loss  to  agriculture  there.  So,  I  would
 request  you  to  prepare  a  large-scale  plan
 to  deal  with  the  problem  of  water-logging
 and  water  seepage.  If  this  type  of  plan
 is  not  formulated,  then  we  will  not  be
 able  to  help  the  farmers  in  the  desired
 way.  Whenever  ।  visit  my  parliamentary
 constituency  the  people  there  complain
 about  it  and  say  that  water  there  is  mot  fit
 for  drinking.  Sir,  the  second  means  of
 irrigation  is  the  government  tube-wells.
 A  tubewell,  whether  government ‘or  pri-
 vate,  needs  electricity.  The  fict  is  that
 the  figures  given  by  Government  and  real
 situation  that  obtains  differ  from  each
 other.  In  Uttar  Pradesh  the  figures  show
 that  electricity  was  supplied  for  14  hours
 during  the  day  time  but  the  fact  is  that
 the  power  supply  there  was  for  about  5  or
 6  hours  only.  Sir,  attention  is  not  being
 paid  to  the  fake  figures  given  by  the
 Government  whereas  the  Government
 should  specially  look  into  this.  I  would
 request  you  to  provide  electricity  to  the
 farmers  for  at  least  12  hours  a  day.

 At  present  the  country  Is  facing  acute
 power  shortage.  So,  I  would  request  the
 Government  to  establish  solar-energy  pro-
 jects  to  meet  the  situation  because  I  know
 that  whenever  there  is  drought,  the  pro-
 duction  of  the  hydel  power  falls.  Some-

 times,  the  quality  of  coal  is  not  good  and
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 the  capticity  to  produce  power:  in  Thermal
 power  stations  sufftrs:a  set  back,  and  the
 former  suffers  because  of  inadequate
 electricity  suppty.  So,  I  would  request
 Government  to  formulate  a  large-scale
 plan  to  meet  the  situation.

 Now  I  want  to  draw  your  attention
 towards  fertilizers.  Fertilizers  have  a

 very  important  1016  पा  agriculture.  Even
 today  we  have  to  import  fertilisers.  We
 have  some  shortcomings  as  well  as  some
 difficulties.  I  hope  you  also  appreciate
 this  but  it  is  the  policy  of  our  Govern-
 ment  that  by  increased  use  of  fertilisers  by
 the  farmers  the  national  production  of

 foodgrains  can  be  augmented.  Hence  it
 is  very  necessary  to  stop  imports  of  ferti-
 Jisers.  We  should,  therefore,  set  up  ferti-
 lizer  factories  in  our  country.  [It  is  with
 this  object  that  IFFCO  had  established  a

 factory  in  Phulpur,  Allahabad.  A  very
 big  conference  w:s  held  by  IFFCO  on
 November  11,  1981,  which  was  attended
 by  our  late  Prime  Minister,  Shrimati
 Indira  Gandhi  and  there  the  Agriculture
 Minister  had  announced  that  a  soda  ash

 factory  as  also  a  sugar-inill  would  be  set

 up  there.  But  five  years  have  since

 elapsed ;  ngither  a  soda-ash  plant  nor  a

 sugarmill  has  so  far  come  up  there.  A

 feeling  is  gaining  ground  in  the  minds  of
 the  people  there  that  our  administrative

 machinery  does  not  execute  the  plans  as
 announced  by  important  leaders  of  our

 country.  What  could  be  more  grievous
 than  this? ।  wrote  about  this  matter
 several  times  and  every  time  I  got  the

 reply  that  the  matter  was  being  looked
 into.  Sir,  afterwards  the  hon.  Agriculture
 Minister  said  that  an  Ammonia  Plant
 would  be  given  in  place  of  the  soda-ash

 plant  there  because  that  was  once  the
 constituency  of  Late  Pt.  Jawahar  Lal
 Nehru.  A  _  project  for  it  had  to  be  pre-
 pared.  The  General  Manager  had  written
 that  the  plant  to  be  established  there
 would  be  expanded  to  double  the  size  and
 that  it  would  cost  Rs.  275  crores  only.
 He  had  said  that  it  would  take  only  three

 years  to  Commence  it  and  the  other  pro-
 posals  that  had  come  would  take  a  period
 of  five  years  and  cost  Rs.  450  crores.
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 Repeated  assurapces  are  given  that  it
 would  be  taken  up  but

 no
 final  decision.

 has
 आर

 been  taken.

 ।  want  to  draw  your  stténtion to  yet
 another  important  issue:  Phe  farmer  can
 Product  paddy  but  cannot  rash  it.

 Attention
 mutt  be  paid  towards  this  dis-

 criminatory  treatment  he  is  being  subjected
 to.

 The  most  important  matter  is  that  the
 hofi.  Finante  Minister  has  started  un-
 earthing  black  money.  This  process
 should  be  expedited  for  the  black  money

 is  ‘destroying  the  economy  of  our  country.
 The  people  hoarding  black  money  can
 shatter  the  country’s  economy.  The
 situation  demands  that  earning  of  black
 money  should  be  stopped.  1  hope  that
 the  suggestions  made  by  me  would  be
 considered  by  the  hon.  Minister  and  he
 would  continue  directing  his  efforts  to-
 wards  strenthening  the  country’s  economy.

 With  these  words,  I  conclude.

 [English

 SHRI  P.  NAMGYAL  (Ladakh):  Mr.
 Deputy-Speake.,  Sir,  1  rise  to  support  this
 Supplementary  Demand  for  Grants
 (General)  for  the  year  1986-87.  I  would
 lke  to  express  my  views  in  respect  of
 expenditure  to  be  incurred  under  the
 Supplementary  Demands  for  Grants
 covering  60  grants  aad  appropriation  of
 accounts  involving  a  gross  additional
 expenditure  of  Rs.  3038.53  crores  which
 has  been  placed  before  the  House.

 Sir,  most  of  the  grants  are  relating  '  10
 the  award  of  the  récommendations  of  the
 4th  Pay  Commission,  particularly,  grant
 of  increased  salary  to  Government
 employees.  The  Government  has  almost

 accepted  the  reeommendations  of  the  4th
 Pay  Commission.  But  in  some  cascs,
 injustice  has  been  done  to  a  particylar  set
 of  Government  employees.  For  instance,
 the  Central  Government  employees
 posted  in  Ladakh  have  been  treated  very
 harshly.  I  would  like  to  invite  the  kind
 attention  of  the  hon.  Minister  of  State  for
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 Finance  to  Table  11-17  and  Chapter
 ”7  -  of  the  4th  Pay  Commission  recom-
 mendations  ।  which  the  Ladakh  area  has
 been  shown  with  the  area  which  are  much
 easier  and  where  the  cost  of  living  is

 much  cheaper.  The  most  interesting  part
 of  the  Fourth  Pay  Commission  report  was
 that  the  winter  allowances  which  were
 previodsly  alowed  to  the  Central  Govern-
 ment  employees  posted  in  Ladakh  have
 been  withdrawn  now.  it  is  allowed  to
 Only  those  areas  where  hill  compensatory
 allowance  is  applicable.  For  instance,  in

 Srinagar,  in  Kashmir  and  places  like
 Shimla,  where  the  winter  allowance  has
 also  been  allowed.  While  for  Leh  which
 is  a  difficult  area,  high  altitude  area  and
 moot  difficuit  hill  area,  I  suould  say,  this
 allowance  has  not  been  allowed.  In  the

 year  1972,  when  the  Leh  Station  of  All
 Iadia  Radio  was  commissioned,  the
 Government  had  allowed  ।  1/2  quintals
 of  bard  coke  to  each  employees  for

 heating  purposes  of  his  residence.  It  was
 allowed  to  euch  employee  for  heating
 purposes  at  his  residence  for  a  period  of

 six  months.  At  that  time,  the  cost  of  a

 quintal  of  hard  coke  was  Rs.  60.  From

 1975  onwards,  cash  equivalent  to  1  1/2

 quintals  of  hard  coke  was  aflowed  to  the

 staff  as  fuel  reimbursement  al!owances  at

 the  rate  of  landed  cost  at  Leh  of  ha-d

 coke  at  the  prevailing  market  rate  at  that
 time.  Since  then  the  cost  of  hard  coke

 has  been  steadily  rising  and  at  the

 moment  the  price  of  one  quintal  of  hard

 coke  is  Rs.  305  at  Leh.  That  means,
 Rs.  35  pec  kg.  of  hard  coke.

 With  the  implementation  of  the

 Fourth  Pay  Commission  recommendation,
 most  of  the  Central  Government  emplo-

 yees  posted  in  Ladakh  have  to  incur  a

 loss  to  the  tune  Rs.  300/500  per  month.

 With  the  result  that  those  employees
 posted  in  those  areas  are  not  interested
 to  go  and  stay  .ver  there.  They  just
 refuse  to  join  their  post  at  Leh.  The

 Department  concerned  had  to  suffer

 greatly  for  the  implementation  of  various

 Government  scales  or

 Government  work.  People  who  have  been

 posted  have  always  tried  to
 go  back  after

 making  one  or  the  other  excuse  like  fake

 medigal  certificate  etc.

 projects  and  |
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 I  would  like  to  appeal  to  the  hon.
 Finance  Minister  kindly  to  consider  this
 issue.  It  is  not  only  for  Ladakh.  I  am
 just  pointing  out  that  this  is  applicable  to
 many  other  hill  areas,  not  on.y  for
 Ladakh.  Kindly  look  into  this  matter

 sympathetically.

 Similarly,  in  a  recent  Memorandum  the
 Defence  Scientific  Workers  Assuciation  of
 India  complained  that  with  the  acceptance
 of  the  Fourth  Pay  Commission’s  1ecom-

 mendations,  their  pay  scales  have  been
 further  downgraded  and  similar  reactions
 are  coming  from  other  Government

 employees  associations.

 The  Finance  Minister  should  kindly
 look  into  ail  these  grievances.

 Secondly,  I  would  like  to  touch  upon
 the  grants  of  the  Ministry  of  Defence

 briefly,  and  Border  Roads  Organisation
 in  particular.

 Recently  a  tragedy  had  occurred  at

 Zojila  between  Srinagar  and  Kargil.  It  is

 quite  unfortunate  and  the  press  report
 says  that  at  least  100  lives  have  been  lost

 and  the  tragedy  occurred  as  a  result  of

 over-turning  of  a  petrol  tanker  at  the  top
 of  Zozila.  This  has  resulted  in  stranding
 of  over  50  vehicles  including  two  pas-
 senger  buses.  The  Border  Roads

 Organisation  personnel  who  are  working
 over  there  appeared  not  to  have  taken
 care  to  clear  those  stranded  vehicles  and

 passengers,  because  they  are  having  all  the

 facilities  like  bull-dozers,  snow-clearing
 machines.  The  Border  Roads  Organisation
 is  constructing  another  alternate  road  over

 Zojila  for  the  last  3  years.  Their  planning
 is  to  complete  the  road  in  another  4

 years.  It  will  take  another  4  years  to

 complete  their  roads.  I  feel  their  working
 is  very  slow.  They  have  to  be  pressed
 for  early  completion  of  the  work,  so  that

 similar  disaster  does  not  occur  in  future

 I  would  request  the  Minister  of  Defence

 who  is  also  present  here  to  kindly  take

 note  to  o4  up  the  progress  of  the  work

 at  Zojila  as  well  as  the  re-carpeting  works

 of  Leb  aerodrome.  This  re-carpeting
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 work  has  also  been  undsrtaken  by  the

 Border  Roads  Organisation.  ।  would

 request  him  to  make  arrangements  to

 finish  this  work  curlier  so  that  the  run-

 way  is  completed  expeditiously.

 As  I  told  you  earlier,  their  work  is  very
 siow.  It  needs  to  be  expedited.  With

 these  words  I  support  the  Supplementary
 Demands  for  Grants  for  1986.

 MR.  DEPUTY-SPEAKER  :  Shrf  H.M.
 Patel.  I  am  allotting  you  10  minutes.

 SHRI  H.M.  PATEL  (Sabarkantha)  :
 Mr.  Deputy  Speaker,  Sir,  I  rise  to  oppose
 the  Supplementary  Demands  for  Grants—
 the  Second  dose  of  Supplementary
 Demands  for  the  year  1986-87.  Sir,  when
 the  Finance  Minister  introduced  his

 Budget  for  this  current  year.  he  said  this  :
 “I  have  mentioned  earlier  that  the  budget
 deficit  at  the  existing  rates  of  taxes  would
 be  Rs.  4095  crores.  The  proposed  Tax
 measures  taken  together  with  relief  are
 estimated  to  yield  a  net  additional
 revenue  of  Rs.  445  crores.  This  will  leave
 an  uncovered  deficit  of  Rs.  3650  crores.
 In  relation  to  the  size  of  our  economy
 and  the  stock  of  money,  the  deficit  is
 reasonable  and  non-inflationary”.  ।  wish
 to  lay  emphasis  on  the  words  ‘non-
 inflationary’.  It  was  Rs.  3000  and  odd

 ‘crores  at  the  time  of  the  budget  presen-
 tation.  Thereafter  came  -one  dose  of

 supplementary  demands—they  of  course
 also  were  of  थ  similar  size.  Now  comes
 another  dose  which  is  also  estimated  at
 Rs.  3038  crores.  The  effect  of  all  these
 cannot  but  be  inflationary.  I  think  -the
 feeling  that  prices  wi'l  not  rise  wasa
 mistake  ought  by  now  to  have  been
 realised.  The  prices  have  risen  ve.  ४  sub-

 stantially  since  the  budget  was  presented.
 With  these  further  supplementary  grants,
 the  situation  is  bound  to  worsen.  It  is
 bound  to  worsen  for  other  reasons  also.
 We  have  had  the  misfortunet  of  drought
 situation  prevailing  10  a  number  of  States
 to  which  considerab’e  assistance  will  have
 to  be  given.  In  my  State  of  Gujarat,  this
 is  the  second  year  of  drought.  Therefore
 the  suffering  will  be  very  very  severe,  very
 bad  from  the  point  of  view  of  availability
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 of  water.  I  do  not  -४  drinking  water
 because  the  situation  is  very  much  worse.
 It  is  just  shortage  of  watér  over  a  large
 area.  Thousands  of  viilages  were  affected
 already  ;  many  more  will  be  affected

 severely  as  the  time  pxsses.  Similar  is  the
 cas¢  in  respect  of  m  ny  other  States.  It  is
 not  only  related  to  the  Stute  of  Gujarat.
 There  are  many  other  States  which  have
 suffered  from  this.  There  are  many  other
 States  which  have  suffered  from  floods
 which  hive  caused  severe  damages.  All
 these  will  have  to  be  considered  and
 assisted  financially.

 Meantimes  as  you  will  have  realised
 that  another  situation  has  developed  and
 that  is  the  situation  created  by  the

 special  arming  of  Pakistan  by  the  United
 States  and  Pukistan  itself  having  made,
 reportedly,  very  substantial  progress  with
 its  nuclear  development.  We  shall  have
 to  pay  a  serious  attention  to  this  situation
 and  that  must  mean  a  very  radical  restru-

 cturing  of  our  defence  strategy.  What  that

 might  mean,  I  do  not  wish  to  go  into,  but
 certainly  it  will  mean  a  heavy  demand  on
 the  resources  of  the  Finance  Minister.

 Also  it  seems  to  me  that  we  are  in  for
 a  period  of  prices  rising  very  seriously.
 What  the  Finance  Ministry’s  plans  are
 for  coping  with  the  situation,  I  do  not
 know,  because  they  have  not  taken  us
 into  confidence.  The  Finance  Minister  has
 been  siying  from  time  to  time  that  the
 receipts  have  increased  very  greatly.  I.
 think,  the  position  there  is  very  satis-
 factory  ;  undoubtedly  they  have  increased,
 but  that  increase  falls  far  short  of  what-
 ever  increase  in  expenditure  has  taken
 piece  and  is  taking  place.  Has  the  Finance
 Minister  considered  any  steps  at  all  for
 reducing  Governmental  expenditure  ?
 That  expenditure  is  rising  steadily.  When
 the  next  Budget  is  presented,  we  shal]
 soon  see  to  what  level  the  eependiture  has
 risen.  Do  not  forget  also  that  there  will
 be  yet  another  dose  of  Supplementary
 Demands  for  Grants.  All  in  alt,  we  are  in
 for  a  very  severe  situation,  a  very  serious
 situation,  as  a  result  of  which  prices  will

 go  on  rising,  and  so  far  as  the  ordinary
 citizen  is  concerned,  he  is  not  going  to
 receive  any  relief  at  all.  There  is  no
 scheme  for  giving  him  relief  such  as  is
 being  given  to  government  servants  or
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 guch  as  is  given  to  industries  and  indus-_
 trial  workers.  The  ordinary  citizen  has  to
 face  the  rising  prices  on  his  own.

 Considerable  assistance  has  to  be  given
 to  the  agricultural  community,  You  have

 heard  the  previous  speakers  referring:  to

 the  unfortunate  situation  which  faces  the

 agricultural  community,  Theic  grievance
 as  regards  prices  which  they  are  paid  for

 their  products  remains,  and  no  attention

 is  paid  to  that.  Io  spite  of  the  fact  that  in

 the  budget  speech  and  also  .in  certain

 pronouncements  of  the  Prime  Minister
 himself  a  deliberate  assurance  w..s  given
 that  this  question  would  be  attended  to

 and  it  would  be  seen  that  the  formers

 received  adequate  ।  prices

 products,  this  has  not  been  the  c'se  so

 far.  1  hope,  this  will  be  attended  to.
 ह

 I  do  not  wish  10  go  into  details  of  the

 Supplementary  Demands,  They  are

 needed.  Otherwise,  he  would  not  have

 come  forward  with  these.  And,  of  course,

 they  will  be  passed.  But  it  is  the  effect

 that  ।  am  concerned  with,  and  that  effect,
 as  ।  said,  will  be  very  serious.

 ।  do  not  wish  to  say  anything  more.

 {Translation\

 SHRI  BHARAT  SINGH  (Outer
 Delhi}:  Mr.  Deputy  Speaker,”  510,  ह

 thank  you  for  giving  me  time  to  speak  on
 the  Demands.  for  Supplementary  Grants
 (General),  The  total  demands  for
 Rs.  3,038  crores  have  been’  presented  by
 the  hon.  Finance  Minister  and I  support
 them.  ‘The  Government  employees  had  (0
 be  gives,  some  relief  afier  the  acceptance
 of  the  recommendations  of  the  Fourth

 Pay  Commission  and  for  that  reason  these
 demands  for  supplementary  grants  hove

 been  presented  to  the  House,  Through
 you,  Sir,  ।  want  to  draw  the  attention  of
 the  Finance  Minisier%o  the  rural  areas  of

 Delhi.

 Some  times  back,  bridges,  parks’  and
 roads  were  constructed  in  Delhi  in  a  big

 way  and  that  gave  a  clean  and  tidy  look
 to  Delhi.  But  when  we  take  the  case  of

 villages,  then  we  find  that  there  are  not

 for  their’

 even  mentalled  roads  from  one  village  to
 the  other.  ।  am  not  against  the  urban

 areas  nor  am  I  complaining  why  so  much
 money  is  being  spent  for  development  of
 the  urban  areas,  But,  at  the  same  time
 government  should  pay  uttentiog  to  the
 rural  areas  of  Delhi  also.  Almost  everyday
 dignitiries  come  to  Delhi  and  visit
 villages. We  should  turn  the  villages  of
 Delhi  into  model  villages  so  that  the
 foreign  dignitarics  can  find  them  neat  and
 clean.  Some  days  back,  our  Hon.  Prime
 Minister  visited  many  villages  and  also

 ‘met  the  poor  people.  He  saw  the  atmos-
 pheré  obtaining  there.  It  is  true  that
 India  is  inhabited  by  poor  people;  most
 villages  do.  not  have  roads.  and  other
 facilities  also  are  quite  limited  and  so  with
 a  view  to  imp:oving  all  this  the  Govern.
 ment  declared  the  new  20-Point  Pro-
 gramme,  All  the  same,  the  poor  in  the
 villages  have  not  -received  adequate
 facilities.  ।  would  like  our  hon.  Finance
 Minister  to  pay  attention  to  the  whole  of
 the  rural  India.

 Now, I  want  to  say  something  more
 about  the  villages  of  Delhi.  There,  when-
 ever  the  Delhi  Administration  oy  the
 Central  Government  acquires  land,  the ध्  3
 villagers  vre  not  adequately  compensated
 {t  has  resulted  in  great  resentment  among
 the  villagers.  Even  after  pleading  their
 case  with  the  higher  authorities,  they  do
 not  get  full  compensation  and  they  are
 put  to  much  finconvenience also,  वे  would
 like  that  the  compensation  paid  to  them  is
 at  least  equal  to  what  is  being  paid  by
 Governments  of  Uttar  Pradesh  and
 Haryana  in  their  states.  ।  think  that  land

 ‘ia  Delhi  is  costly  and  carr-es  a  higher  price than  the  land  in  U.P.  or  Haryana,  The
 Government  should  pay  at  least  the  same
 compensition  in  Delhi  also,  if  not  more.
 ह  hope  Government  will  give  thought  6
 this  matter.  Some  time  back,  our  late
 Prime  Minister,  Shrimati  Indira  Gandhi

 chad  held  a  farmers’  rally  in  which  lakhg
 of  farmers  from  all  parts  of  the  country
 had  participated.  Shrimati  Indira  Gandhi
 had  declared  in  (hat  rally  that  the  farmers
 of  Delhi  who  were  getting  inadequate
 compensation  would  be  paid  adequate
 compensation.  Consequently,  this  much
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 was  done  that  the  rate  of  compensation
 was  increased  from  15  percent  to  30  per
 cent.  Government  increcsed  the.  amount

 of  grant  and  the  interest  was  ulso  doubled

 but  in’fact  even  this  compensation  is  very

 low.  request  you  to  pay  good.  com-

 pensation  to  the  farmers  whose  lands  are

 _acquired.  If  ccquisition  of  land  renders

 sdOme  persons  jobless,  then  at  least  one

 pe.son  from  such  families  should  be  given

 employment.  There  are  landless  people  as
 also  Harijans  in  villages,  They  shou'd  be

 employed  ‘according  to  their  qualifications
 so  that  they  may  support  their  families

 decently.  According  to  my  knowledge,
 the  practice  had  been  to  allot  them  plots
 of  400  yards  but,  of  late,  it  has  been

 reduced  to  the  size  of  250  yards.  ।  want

 that  they  should  get  40)  yards  plots  again
 so  that  they  can  start  some  factory  there

 or  some  other  activity  to  earn  their

 livelihood.

 The  D.DA.  has’  developed  many
 colonies  by  acquiring  land  of  our  farmers
 and  poor  people  and  there  are  good
 roads,  sewerige  facilities,  open  parks,
 trausport  ficiities  and  open  air  places
 but  the  villages  -on  whose  linids  these

 colonies  have  been  developed,  have  no
 facilities  like  that  of  roads,  drinking  wate:
 anJ  electricity  etc.  Villages  are  becoming
 dirty.  [  want  that  in  the  villiges,  where
 land  is  acquired,  first  the  roads  should  be

 improved.  drinking  water  made  available,
 drainage  and  sewerage  system  laid,  electri-

 city,  parks  and  community  halls  provided.
 J  want  to  thank  our  Hon.  Prime  Minister,
 Sbri  Rajiv  Gandhi  who  has  directed  to

 exempt  the  built-up  areasin  Delhi.  The
 old  settiements  of  Delhi  date  back  to  the

 times  of  the  Muslim  rulers  and  they  have
 since  constructed  houses  for  themselves.
 The  Government  was  acquiring  those

 places  but  later  our  Hon.  Prime  Minister
 intervened  in  the  matter  and  took  a.  right
 decision  to  exempt  the  built-up  areas.

 So,  ह  demand  that  the.Government  should

 pay  immediate  attention  to  provide  all
 facilities  to  the  urbanised  villages  and  _  it
 is  only  then  that  our  villages  can  become

 the  model  villages,
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 Now  I  want  to  draw  your  attention  to
 education.  Although  there  are  higher
 secondary  schools  in  some  of  our  villages,
 yet  our  ‘village  children  cannot  secure
 admission  in  the  city  colleges  for  higher
 education  because  of  their  low  percentage
 of  marks.  Therefore,  besides  improving |
 the  standard  of  education  the  Government
 Should  pay  attention  to  opening  colleges
 in  the  rural  areas  of  Delhi,  wherever
 needed,  namely,  in  Najafgarh,  Kanjhawala
 etc.  We  want  that  even  if  one  college  is
 opened  there,  our  rural  children  would  be
 able  to  gct  higher  education.

 The  resettlement  colonies  were  set  up
 in  1975.  Much  work-has  been  done  there
 between  1980  to  1984  but  the  sewerage
 lines  and  water  pipelines  are  still  incom-

 plete.  There  are  no  ficiltties  available
 there.  ।  wou'd  like  that  the  authorities

 should  pay  attention  to  the  poor  people
 of  these  resettlement  colonies  established
 in  villages—17  colonies  have  been  set  up
 in  my  constituency.  The  20-Point  Pro-
 gramme  envis:ges  availability  of  food,
 clothes,  shelter  and  educaiion  to  the
 people  but  today  all  the  programmes  are
 incomplete.  The  sewerage  systcm,  drin-
 king  water  and  communily  centres  are
 needed.  Drinking  water  is-  not  available.
 and  the  children  in  schools  study  in  teats.
 One  tent  accommodites  as  many  as  a
 hundered  children  and  I  wonder  how  the
 teacher  can  teach  so  miuny  children.
 Adequate  number  of  teachers  should  be
 appointed  there.  Sewerage  system,  water
 and  electricity  should  be  made  available  in
 the  schools  also  so  that  the  poor  cin  also.
 educate  their  children  in  a  proper  way.

 You  must  have  noticed  fhat  the  poor
 people  travel  to  this  place  with  great
 difficulty.  D.T.C.  passes  are  not  issued’  to
 them.  The  hon.  Minister  should  pay -
 attention  to  this  problem  and  give  grant

 to  the  D.T.C.  so  that  passes  for  these
 people  can  be  isgued  on  checking  their
 ration-cards  and  thus  transport  facility
 is  made  available  to  them.

 There  are  many  educated  boys  in  the
 villages  of  outer  Delhi.  If  you  happen  to
 visit  some  employment  exchinges,  then

 you  wil)  find)  qucues  of  ynemployed
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 persons  there.  Government  should  give

 ‘them  loans  under  the  20-Point  Programme

 so  that  they  can  start  some  work  and
 thus  become  self-reliant.

 Today  the  farmer  does  not  get  adequate

 payment  for  his  produce.  Some  time

 back,  the  hail-storm,  completely  destroyed
 ‘the  crops  in  my  area  and  the  farmers  got

 frustrated.  They  are  pow  sitting  idle.  I

 want  that  the  farmers  be  fully  paid  for

 their  produce  so  that  they  can  carry  on

 well  in  future.

 Paddy  is  coming  inthe  Niela  Mandi

 nowadays  but  even  if  it  remains  there  for

 three  days,  the  farmer  does  not  get  the

 full  price  and  it  does  not  sell.  ।  want  that

 arrangements  should  be  made  to  purchase
 their  paddy  expeditiously  aud  full  price

 paid  to  the  farmer  under  all  circum-

 stances.

 {  English]
 क

 SHRI  SRIBALLAV  PANIGRAHI

 (Deogarh) द.  Mr.  Deputy  Speaker,  Sir,  ।

 am  grateful  to  you  for  having  given.  me

 this  opportunity  to  express  my  views  on

 the  second  baach

 Demands  brought  forward  ‘before  the

 House  by  the  hon.  Finance.  Minister.  J

 support  these  Supplementary  Demands  for

 Grants  for  expendi:ure  of  the  Central

 Government  in  respect  of  1986-87.  This  is

 the  second  batch  of  Supplementary
 Demands  for  Grants  for  the  current  finan-

 cial  year.  In  this  batch  there  are  sixty-six

 grants  and  one  appropriation  and  it

 _involves  gross  additional  expenditure  of

 Rs.  3038  crores.

 Sir,  earlier  in  the  Monsoon  Session  of

 Parliament  we  had  the  first  batch  of

 Supplementary  Demgnds  and  now  in  this

 Winter  Session  we  have  the  second  batch

 of  Supplementary  Demands.  Quite:  likely
 in  the  ensuring  Budget  ‘Session,  we  will

 have  the  third  batch  of  supplementary
 demands.  When  unforeseen  expenditure  is

 being  incurred,  there  is  no  other  go  than

 to  bring
 supplementary

 demands.

 Out  of  the  3,000  and  odd  crores  rupees

 of  the  supplementar$  demands,  you  will

 a

 of  Supplementary
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 see  that  Rs.  600  crores  account  for  the

 imp  ementation  of  the  Fourth  Pay  Com-
 mission’s  recommendations.  Another

 Rs.  800  crores  is  for  payment  to  Food

 Corporation  of  India  by  way  of  arrearsਂ
 and  also  for  carrying  over  the  buffer
 stocks.  In  this  connection,  I  wou'd  like  to

 .  tell  the  hon,  Finance  Miunister  that  it  was

 quite  visible  that  the  Pay  Commission  was

 doing  this  exercise  and  giving  its  report
 and  huge  funds  would  be  required  to

 implement  the  recommendations.  Anyway,
 even  if  the  exact  amount  would  never

 have  been  foreseen,  some  taken  provision
 could  have

 been  made  in  the  Annual

 Budget.

 1  would  like  to  congratulate  the
 ‘Finance  Minister  and  his  Ministry  for  the
 excellent  work  that  they  are  doing  in  the
 field  of  revenue  collection.  Revenue
 collection  is  increasing  more  satisfactorily
 and  paiticularly  in  the  field  of  raids,
 unearthing  black  money,  etc.,  the  efforts
 of  the  Ministry  of  Finance  and  in_  parti-
 cular,  the  efforts  of  the  Finance  Minister,
 Shri  V.P.  Singh  are  really  commendable.
 These  efforts  should  be  continued
 vigorously.

 But,  on  the  other  hand,  when  the
 revenue  receipts  are  increising,  or
 expenditure  is  also  on  the  increase,  rather
 it  is  increasing  at  a  very  rapid  pace.  The

 uncovered  deficit  of  Rs.  3000  crores  is
 also  going  on  increasing  and  naturally  this

 to  be  handled  carefully  so  that
 inflationary  tendencies  are  conta.ued  and.
 deficit  is  reduced  to  the  minimum,  Com-
 parcd  to  1985-86,  it  appeais  that  there
 are  quice  happy  sgns  in  1986-87.

 '
 In

 1985-86,  we  had  a  record  trade  deficit,
 Between  exports  and  imports’  also,  there
 was  mounting  gap.  In  the  first  quarter  of
 1986-87,  it  has  definitely  shown:  some
 improvement.  The  deficit  is  being  narro-
 wed  down  and  the  imports  are  decreasing
 and  exports  increasing.  This  should  be
 continued.  But  now,  with  these  additional
 doses  of  supplementary  demands,  this
 may  again  go  up.  Therefore,  care  has  to
 be  taken  with  regard  to  balance  of  puay-
 ments  and  infiationary  tendencies.

 I  would  now  come  to  the  report  of  the
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 Reserve  Bank  of  India.  It  is  stated  that
 the  hopes  of  the  Indian  economy  doing
 better  in  1986-87  than  in  the  previous  two
 years.  RBY  says  that  it  would  seem
 reasonable  to  expect  that  with  both
 agriculture  and  industry  set  to  grow
 faster,  rate  of  growth  in  real  national
 income  in  1986-87  would  at  least  be  five

 per  cent.  According  to  the  Annual

 Report  1985-86,  this  is  the  view  that  is
 held  by  the  Reserve  Bank  of  India.

 Not  only  the  Reserve  Bank  of  India,
 “but  also.  some  =  individual  experts  and

 economists  ‘also  have  painted  a  rosy
 picture  in  a  Seminar,  for  our  economy
 in  this  year.

 -“A  mid-year  review  of  the  eco-

 nomy,  prepared  by  Dr.  Malcolm

 Adiseshiah,  has  shown  that
 1986-87  should  on  the  whole  be
 a  good  year  but  what  it  mcans
 for  employment  and  _  poverty
 alleviation  will  depend  ‘on

 structural  changes  and  the  use  of  the
 huge  foodgrains  reserve.”

 So,  in  this  ‘way  things  are  running
 satisfactorily.  While  implementing  thc

 Pay  Commission’s  recommendations,  we
 also  have  to  give  grants  to  different
 States  to  meet  the  damages  caused  by
 floods,  drought,  etc.  Besides,  there  is  a
 series  of  wage  revision  going  to  take

 place  one  after  another.  The  Central
 Government  is  now  implementing  this.
 The  State  Governments  are  also  under

 pressure  because  of  this.  Some  States
 have  already  declared  that  they  are

 going  to  be  at  par  with  the  Central
 Government  Pay  Scales  and  naturally,
 the  remaining  State  Government's
 employees  may  also  start  their  agitation
 to  be  at  pat  with  the  Central  Govern-

 ment  with  regard  to  the  pay  scales.

 Wage  negotiations  are  going  on  in

 respect  of  different  public  undertakings,
 I  would  like  to  bring  it  to  the  notice
 of  the  Government,  through  you  Sir,
 that  there  should  be  some  parity  in  pay
 scales  and  wages,  between  the  Central

 Government,  State  Government,  Centra]

 Public  Undertakings,  State  Public  Under-

 takings  and  also  in  between  the  Centra)
 Government  itself.  There  are  a  lot  of
 Baps  here.  So,  there  should  be  a  com-
 prehensive  policy  keeping  in  view  in  the
 background  that  there  should  -be  some
 parity.

 The  necd  of  the  hour  is  to  increase
 Productivity,  and  to  bring  down  the
 working  expenditure  in  the  field  of  ihdus-
 tries.  How  can  it  be  done  ?  Our  public
 undertakings  are  required  to  generale  70
 per  cent  of  their  own  requirements  in  the
 Seventh  Plan.  Wiih  the  dismal  per-
 formance  presently,  can  it  be  achieved  2
 So,  a  new  work  culture  is  called  for.
 Vigorously,  all  these  things  have  to  be
 monitored.  All  expenditure,  implemen-
 tation  of  different  anti-poverty  programmes
 in  different  States  have  to  be  monitored
 Strictly  by  the

 Centre  with  tightening  the
 expenditure  and  eliminating  wasteful
 expenditure.

 I  would  also  like  to  say  that  we  should
 give  more  emphasis  in  the  field  of  power
 generation.  What  will  happen  in  power
 generation?  There  is  power  shortage
 almost  in  all  the  “States.  We  are  not
 working  our  industries  to  full  capacity
 due  to  Power  Problem.  Therefore,  we
 have  to  genefaie  more  and  more  power,
 So,  new  power  Stations,  Particularly  in
 Orissa  Ib  Valley  Thermal  Power  Plant,
 Taleher  Power  Plant  should  be  properly financed.  The  Finance  Ministry  should
 encourage  setting  up  of  these  two  power
 plants  in  Orissa.

 Sir,  in  the  field  of  Railways,  the
 Railway  Minister  takes  the  plea  that
 because  of  paucity  of  funds,  be  cannot
 Satisfy  your  demands,  however  genuine
 and  justified  they  may  be.  I  would  request
 the  Finance  Minister  to  be  jiberal  in
 releasing.  Funds.  for  the  new  Sambalpur-
 Talcher  Railway  line  and  (06  newly
 created  Sambalpur  Railway  Division.

 With  these  words, I  give  my  whole
 hearted  support  to  this  Supplementary

 ‘Demands  for  Grants  and  also  1  am  full

 of  praise
 for  the  good  work  done  by  the

 Ministry  of  Finance  for  curbing  ‘the
 blackmoney.
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 With  these  words,  I  thank  you.

 SHRI  ”.  SOUNDARARAJAN

 (Sivakasi)  :  Mr.  Deputy  Speaker,  Sir,
 I  thank  you  for  giving  me  tlris  opportunity

 to  express  my  views  on  this  Supple-.

 mentary  Demands  for  Grants  (Genera!).  -

 Sir,  the  total  Supplementary  Demands
 for  Grants  (general)  is  estimated  to  be

 Rs,  3038.54  crores  and  out  of  this
 Rs.  600.07  crores  all  allutted  to  implement
 the  recommendations  of  the  Pay  Com-
 mission.  Another  Rs.  600  crores  have

 been  allotted  to  FCI  to  maintain  the

 national  policy  of  keeping  in  storage  10

 million  tonnes  of  foodgrains:  At  this

 juncture,  |  shou'd  congratulate  our  Indisn

 farmers  who  hive  made  the  country  self-
 sufficient  in  foodgrains.

 Yesterday,  our  Finance  Minister  Mr.

 V.P.  Singh  reiterated  the  stund  of  Govern-
 ment,  ypifz.  that
 farmers  is  properly  utilized,  and  they  are

 getting  proper  berlefits.  So,  ।  request  the

 Finance  Minister  to  give  more  and  more

 subsidies  to  Indian  farmers,  so  that  in

 addition  to
 which  they  have  already  made  our

 country  self-suflicient,  they  can  also  give
 us  self-sufficiency  in  oilseeds,  in  future.

 Centra)  _  Government  .  hus  allotted

 Rs.  250  crores  as  subsidy  to  FCI,  to  meet

 the  difference  between  the  actual  cost  of

 foodgrains,  and  the  issue  price  as  fixed  by
 Government  of  India.  This  itself  shows |
 that  in  our  country,  there  are  crores  and

 crores  of  people  who  are  not  even  able  to

 purchase  foodgrains  at  the  economic  cost.

 That  is  why  we  are  giving  subsidy,  and

 issuing  foodgrains  at  subsidized  rates  to

 consumers.

 PROF.  N.G.  RANGA  (Guntir)  :  Not

 in  all  the  States,  but  only  in  Andhra*

 Pradesh  and  Tamil  Nadu.

 SHRI  .  SOUNDARAJAN  :  The  main

 cause  for  poverty  is  either  unemployment

 for  under-cmployment.  So,  to  eradicate
 both  unemployment  and  ‘under-employ-

 Central  imple- ment,  Government  is

 the  subsidy  given  to

 foodgtains  and  cotton  in
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 menting  NREP,  RLEGP  and  other
 poverty—alleviating  programmes  which
 were  introduced  by  the  late  Prime.
 Minister  Shrimati  Indira  Gandhi  who  is
 one  of  the  few  great  Icaders  in  the  world.
 Poverty  is  the  main  reason  which  causcs
 people  to  work.  Though  they  work  they

 ‘are  not  ‘getting  proper  benefit  through
 their  work.  This  is  also  onc  of  the
 Teasons  for  the  existcnce

 of
 child  labour

 in  India.

 MR.  DEPUTY-SPEAKER  :  It  is
 common  in  his  constituency.  Ile  1epre-
 sents  Sivakasi.

 SHRI  N.  SOUNDARARASAN  :  In
 India,  the  number  of  child  labour  is  the
 highest  in  Asia.  To  eliminate  child  labour
 in  Tamil  Nadu,  our  leader  Dr.  M.G.
 Ramachandran  has  introduced  the  nutri-
 tious  mel  programme,  through  which  we
 are  giving  free  nutritious  meals  to  80  lakh
 children.  Not  only  that.  We  are  giving
 employment  to  nesrly  one  lakh  of  people,
 out  of  whom  20,000  belong  to  SCs  and
 STs.  More  than  25,000,  1  think,  are
 widows  and  widowers.  This  costs  the
 Exchequer  nearly  Rs.  200  crores.  ‘Though,
 it  is  an  unbearable  burden  to  the  State
 Government  which  has  its  own  limited

 resources,  Dr.  MGR  is  successfuliy  imple-
 menting  this  scheme,  not  for  political
 reasons  but  for  the  common  cause  of

 helping  children.
 ।

 15.00  brs.

 We  are  speaking  of  child  luwbour  and

 poverty.  I  think  ina  few  days,  we  are

 going  to  introduce  the  Child  Labour
 Bill.  I  request  Finance  Minister  to

 understand  the  reasons  behind  the  exis-
 tence  of  child  labour.  While  the  income
 of  crores  and  crores  of  people  in  India’  is

 so  low  that  they  are  not  even  able  to

 purchase  foodgrains,  how  can  we  expect
 them  to  enro!  their  children  in  schools  ?

 So,  in  order  1o  avoid  child  Jabour  in

 future,  ।  request  hon.  Ministcr-to  include

 our  nutritious  meals  programme  in  the

 Plan  outlay.  Our  Chief  Chief  Minister,

 wher.  ever  he  comes  to  Delhi  pe:suades
 the  Prime  Minister  and  other  Ministers  to

 include  this  scheme  in  the  Plan  outlay.  ।
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 do  not  know  why  Government  of  Ipdia  is

 hesitating  to  do  this,  and  include  this

 scheme  in  the  Plan  outlay.

 About  the  SAARC  summit  held  recently

 In  Bangalore  a  news  item  has  come  in

 “The  Hindu’.  It  says  :

 ‘rhe  Heads  cf  State  or  Govern-

 ment  recognized  that  meeting  the

 needs  of  all  children  was  the

 principal  means  of  human  resour-

 ces  development.  Children  should

 therefore  be  given  the  highest

 priority  in  national  development

 planning...”  ह

 The  news  item  also  said  :

 “They  also  belicved  that  it  should

 be  possible  to  ensure  at  the  end  of

 the  century,  that  no  child  need

 die  or  be  denied  development,  for

 reasons  of  material  poverty  in  the

 family.”

 __  तू  congratutate  the  Prime  Minister  for

 having  been  elected  as  Chairman  at  the

 SHARC  meeting.  ।  request  Finance

 Minister  to  include  the  nutritious  meals

 programme  1  the  Plan  outlay  in  the  light

 of  the  pledge  teken  by  the  leaders  at  the

 SAARC  summit,  where  wé  were  also  one

 of  the  members.

 Not  only  that  ;  in  Tamil  Nadu  we  are

 giving  free  clothes  and  textbooks  to

 school-going  children,  jn  order  to  lesson

 the  burden  on  the  poor  families  ;  and  by

 introJucing  this  scheme,  we  are  practically

 seeing  to  it  that  the  number  of  drop-outs

 from  schools  comes  down  to  the  lowest

 level.  The  number  of  ‘children  in  schools

 has  also  gone’ up  very  much.
 Through

 NREP  and  RLEGP  programmes  which

 are  povei  ty-alleviating
 measures,  we  are

 giving  not  only  employment,  but
 also

 creating  some.  permanent  assets
 in  villages

 like  schoo!  and  hospital  buildings,  forma-

 tion  of  new  roads—and  such  other
 perma-

 nent  ussets.  It  is  really  a  rural-oriented

 scheme,  benefitting  the  villagers.
 In  order

 to  create  facilities  for  our  villagers,—
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 _which  have  been  beyond  their  imagination
 so  far—these  things  are  being  done.

 ।  request  hon.  Finance  Minister  to

 allocate  more  and  more  funds  to  these

 poverty-alleviating  programmes  like  |
 NREP  and  RLEGP,  as  also  other  pro-

 grammes.

 15.03  hrs.

 (SHRI  SOMNATH  RATH  ia  the  Chair)

 DR.  PHULRENU  GUHA  (Contai)  :I

 support  the  Supplementary  Demands  for
 Grants  wholeheartedly.  I  support  the

 Bill,  but  I  have  some  suggestions  to  make.
 I  also  request  the  Minister  to  consider  my
 suggéstions.  I  would  like  to  point  out
 that  the  Ministry  should  look  into  all  the

 suggestions  given  by  different  Members,
 take  them  very  seriously  and  try  to  trans-
 late  them  as  far  as  possible,  into  action.

 In  the  Bill,  I  do  not  find  any  demand
 for  the  improvement  of  rural  areas.
 India  is  really  a  land  of  the  viliages.
 Unless  and  until  villages  are  improved,
 India  cannot  progress.  We  still  have

 villages  where  no  drinking  water  is  avail-

 able,  no  roads  are  there,  and  people  have
 to  walk  in  the  fields.  There  is  no  ques-
 tion  of  cars,  jeeps  or  rickshaws  plying.
 Even  bullock  carts  cannot  be  used.

 (Interruptions),  There  is  no  question  of

 hospitals  ;  even  dispensaries  are  not
 there.

 (Unterruptions).

 SHRI  H.A.  DORA  (Srikakulam)  :  The
 Finance  Minister  is  not  present  here.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PARLIAMENTAY

 AFFAIRS:  (SHRIMATI  SHEILA

 DIKSHIT)  :  1  am  ‘acting  as  a  scribe  for
 the  Finance  Minister.

 SHRI  H.A.  DORA:  There  is  no
 Minister*at  all  in  the  House.  (/nterruptions)

 SHRIMATI  SHEILA  DIKSHIT:
 There  is  a  Minister,  There  is  the  Minister
 of  Parliamentary  Affairs.  I  am  _  the
 Minister  of  Parliamentary  Affairs.  I  am

 acting  as  the  scribe  of  the  Finance .
 Minister.
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 [Translation|

 SHRI  BALKAVI  BAIRAGI  (Mand-

 saur):  Sir,  the  dijficulty  is  that  he  does
 not  consider

 the  General  Budget  as  an

 item  under  Parliamentary  Affairs.  That

 is  what  his  difficulty  is.

 {English}

 DR.  PHULRENU  GUHA:  Even  ‘the
 primary  school  is  without  a_  school-

 building  in  many  villages.  In  many  of

 the  villages,  a  majority  of  the  people

 depend  on  agriculture.  But  there  arc  no

 irrigation  facilities,  no  deep  tubewells ;
 and  fertilizers  and  seeds  are  available

 ‘ifter  the  season  is  over.

 It  is  hot  a  new  thing  ;  it  quite  often
 happens.  Some  of  the  villages  in  India

 are  better  off  no  doubt,  but  conditions  of

 many  of  the  villages  are  really  deplorable.
 I  suggest  that  in  every  budget  and  supple-

 mentary  budget.  Government  of  India,
 should  take  up  a  few  villages  of  all  Stites

 and  provide  drinking  water,  dispensary,
 primary  schoo's,  construct  connecting

 roads,  arrange  for  irrigation  or  and  deep
 tube-wells,  What  ।  mean  to  say  is  that

 the  government  should  take  up  improve-
 -ment  of  village  life  and  village  economy.

 In  the  vast  country,  unless  we  take  up

 specific  villages  each  year,  it  will  be  diffi-

 cu:t  to  improve  the  conditions  of  villages.

 ।  know  “a  question  will  come  that  this  is

 the  work  of  the  State  Government.  But
 1  demand  a  plan  is  taken  up.  ।  am

 suggesting  it  to  the  Planning  Commission
 and  ।  am_  sure  if  money  is  provided,  -all
 the  State  Governments  will  come  forward

 and  undert:ke  this  task.  Specific  pro-

 gramme  is  to  be  taken  up  to  train  young

 boys  and  girlffor  different  vocations.  A

 special  care  should  ‘be  taken  for  girls.
 We  should  not  forget  that  even  now  pre-

 judices  are  there  and  people  do  not  like

 to  send  ther  daughters

 everywhere.  So  far  girls  in  certain  places

 special  arrangement  is  to  be  made.
 eo

 In  many  villages,  we  have  people-who
 are.  talented  in  different  crafts,  songs,

 poems  etc,  .They  have  a  stock  of  tradi-

 tional  stories,  but  we  do  not  have  plans  to

 anywhere  and

 encourage  these  talents.  There  must  be a
 definite  plan  to  develop  their  talents.

 Their  talents  will  enrich  the  country.  .

 I  also  like  to  say  that  in  प  consti-

 tuency,  Contai,  there  are  villages  where
 no  sweet  water  is  available.  In  many
 villages,.  there  is  no  deep  tubewell,  no’
 irrigation  facilities ;  so  the  economy  of
 that  area  is  going  down.  90  per  cent  of
 the  population  is  agriculturist.  I  hope

 the  Minister  will  consider  to  have  plans  to
 develop  a  group  of  villages  every  year  so
 that  all  villages  in  India  are  developed  in
 a  limited  time.

 I  would  like  to  say  that  in  the  budget
 or  even  in  the  supplementary  budget,  the
 question  of  nutrition  shculd  be  taken  up.
 We  have  nutritious  programmes  but  they
 are  not  enough  ;  they  shoud  be  extended
 to  more  areas,  because  unless  we  have

 our  strong  children,  we  cannot  expect
 India  should  grow  stronger  and  stronger  ;
 and  this  nutrious  programme  is  very  help-
 ful  where  it  is  implemented  properly.  If
 you  have  noticed—I  hope  all  my  friends
 will  agree  with  me—you  will  find  that  the
 children  of  that  area  do  develop  and
 their  health  is  getting  better  and  better.
 So,  I  suggest  that  even  in  the  supplement-
 ary  budget  there  should  be  some  amount
 of  money  to  extend  this  nutritious  pro-
 gramme  to  other  16:15  also  because  this
 programme  is  one  of  the  fund:imentals  to
 build  up  our  young  children.

 (Translation)

 SHRI  ZAINUL  BASHER  (Ghajipun)  :
 Mr.  Chairman,  Sir,  while  supporting  the
 Demands  presented  by  the  Finance
 Minister,  ।  want  to  say  a  few  things.

 First  of  all  I  would  like  to  say  some-
 thing  abeut  the  Fourth  Pay  Commission.
 The  Gover;.ment  of  India,  on  the  basis  of
 the  recommendations  of  the  Fourth  Pay
 Commission,  has  sufficiently  increased  the
 salaries  and  facilities  of  the  Centr:
 Government  employees.  I  am  _  not,
 against  these  increased  salaries  and  facili-
 ties  but  I  do  not  know  whether  the  Centre,
 while  increasing  these  salur.es,  had  con-

 sulted  the  State  Governments  or  not
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 because  with  this  increase  the  employees
 of  the  State  Governments  have  also  started

 demanding  pay  and  allowances  and  other

 facilities  equal  to  those  of  the  Central

 Government  employees.

 equal  work  is  what  they  are  demanding.
 The  State  Government  employees  in

 Uttar  Pradesh  and  Rajasthan  have  gone
 on  strike.  Presently,  functioning  of  the

 entire  Government  machinery  in  these  two

 States  has  come  to  a  standstill.

 “PROF.  N.G.  RANGA  :  In  Andhra
 Pradesh  also.

 SHRI  ZAINUL  BASHER  :  In  Andhra

 Pradesh  also,  they  are  going  on  Strike

 and  in  other  States  also  the  employees
 must  be  preparing  to  go  on  strike.  There

 is  a  Jarge  scale  restlessness  in  all  the  State

 employees  because  of  increase  in  the  pay-
 sca'es  of  the  Central  Government  emplo-

 yees.  ।  want  to  know  that  if  you  have

 consulted  the  State  Governments,  they
 must  have  put  before  you  their  appre- -
 hension  that  their  employees  could  also

 cemand  pay  equal  to  that  of  the  Central

 Government  employees.  Did  you  then

 give  them  any  assurance  that  if  they  faced

 any  shortage  of  funds  for  the  purpose,

 you  would  help  them  to  make  up  for  it.

 Presently,  most  State  Goveraments  are  not

 in  थ  position  to  pay  s:laries  and  allow-

 ances  equal  to  those  of  the  Central

 government  employees.

 ।  take  the  example  of  Uttar  Pradesh

 which  is  the  largest  State  of  the  country
 and  has  the  largest  number  of  State ।

 If  their  demands Government  employees.
 are  acceded  to,  the  Government  will  have

 to  part  with  an  amount  of  Rs.  800  crores.

 With  the  payment  of  these  Rs.  800  crores,
 ‘all  the  development  projects  of  Uttar

 Pradesh  will  come  to  a  standstill,  The

 people  of  Uttar  Pradesh  are  no  more  ina

 capacity  to  bear  the  burden  of  further
 taxation.  I  want  to  know  as_  to  what

 attitude  you  are  going  to  adopt  in  this

 connection  and  how  you  are  going  to  help
 the  State  Goveriments  because,  the  sa!a-

 rjes  of  the  employces  of  the  State  Govern-

 ments  will  have  to  be  increased.  There  is

 Equal  pay  for-
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 weight  in  their  demand  that  they  should
 get  equal  pay  for  equal’  work.  The  State
 Government  employees  do  the  same  type
 of  .work  which  the  Central  Government
 employees  do,  then  why  le3ser  ‘pay  be
 given  to  them  and  higher  pay  given  to  the

 Central  Government  employees  ?  After.
 the  Fouth  Pay  Commission’s  Report,  the
 difference  between  their  salaries  has
 increased  to  two  to  two  and  a  half  times.
 Somewhere  it  is  more  than  two  and  a  half
 times,  With  so  much  difference,  how  two -
 types  of  employees  will  work’  in  this
 country  ?  You  will  have  two  think  about
 this  and  fiad  a  solution  of  the  problem.
 Without  resolving  the  problem,  function-
 ing  of  the  Governments  cannot  be  smooth.
 I,  therefore,  draw  the  attention’  of  the
 Finance  Minister  that  he  should  pay
 immediate  attention  to  the  problem  of
 Uttar  Pradesh,  Rajasthan  and  Andhra
 Pradesh.  What  contribution  can  you
 make  to  help  call  off  the  strike  by
 Government  emp'oyees  of  thesc  States ?
 How  much  financial!  assistance  cin  you
 provide  to  these  States  so  that  the  strike
 there  comes  to  an  end  ?

 Mr.  Chairman,  Sir,  my  second  point
 relates  to  floods  and  droughts.  Ours  js  a
 peculiar  country.  The  geographical  posi-
 tion  of  the  comntry  is  such  that  almost
 every  year  some  State  or  the  other——
 more  than  one  half  of  India—remains  in
 the  grip  of  drought  and  floods.  There  are
 so  many  States  which  face  floods  and
 drought  simultaneously.  ।  cannot  say
 about  other  States  bec:use  hon.  Members
 from  other  States  have  been  speiking  and
 will  Speak  about  their  respective  States.
 ।  want  to  mention  about  Uttar  Pradesh
 here.  Uttar  Pradesh  faced  both  floods
 and  drought.  this  year.  Geographically,
 Uttar  Pradesh  is:  in  such"a  position  that
 hardly  a  year  pisses  when  there  are  no
 floods  or  drought  or  both  are  not  there.
 This  year  the  State  reeled  under  both
 drought  and  floods.  The  State  Govern-
 ment  did  whatever  it  could  do  so  offer
 relief  but  it  lacks  .resources  to  take  up
 relief  work  on  a  larger  scale.  You  may
 be  aware  that  Uttar  Pradesh  is  economi-
 cally  much  backward...  Every  year  floods
 and  drought  break  its  economic  backbone.
 If  the  State  takes  itself  two  steps  forward
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 ‘in  the  matter  ‘of  development.  then  the.
 .very  next  year  it  has  to  retreat  three  steps
 backwards.’  In  such  a  situation,  one  fails

 ‘to  understand  as  to  how  a_  backward

 State  like  Uttar  Pradesh  will  make  pro-
 ‘gress.  No  effective  scheme  has  been

 .:formulated  in  Uttar  Pradesh  to  check  the
 ‘menace  of  floods  and  drought  though  it  is

 a  State  with  many  rivers.  To  check

 floods  in  Assam,  the  Brahmaputra  Board
 was  set  up.  Crores  of  rupees  were  pro-
 vided  to  it.  To  check  floods  from  the
 Ganga,  the  Ganga  Board  was  constituted

 but  not’  a  single  paisa  was  given  to  it.
 If  the  floods  from  the  Ganga  are  control-

 led,  the  two  large  States  of  Uttar  Pradesh
 and  Bihar  will  benefit.  It  will  not  be
 wrong  to  say  that  the  largest  part  of  popu-
 lation  is  affected  by  the  heavy  Ganga
 flood  but  no  effective  steps  have  been
 taken  till  today  to-check  it.  The  effective

 steps  for  checking  the  floods  can  prove  a
 boon  in  meeting  in  drought  situation  also.
 If  during  rains,  the  excess  water  from
 these  rivers  is  collected  in  reservoirs,  then
 it  would  not  only  help  control  the  floods,
 but  w@uld  also,  provide  water  for  irriga-
 tion  during  the  drought  periods.  It  is  not

 possible  for  the  Governments  of  Uttar
 Pradesh  and  that  of  Bihar  to  take  up  such
 huge  projects.  Some  major  steps  on  the
 riational  level  shall  have  to  be  taken  for
 this  purposc.  The  Central  Government
 shall  have  to  provide  the  entire  amount
 for  this  purpose  and  then  only  can  such

 “schemes  be  implementcd.  I  would  request
 ‘the  Miniser  to  activate  the  Central  Ganga
 Authority  for  this  purpose,  and  maximum
 amount  should  be  made  available  for  that
 purpose,  and  large-scale  arrangements
 made  for  controlling  floods  in  the

 tates of  Uttar  Pradesh  and  Bi
 har.

 Finally,  what  I  want  to  say  concerns
 the  Ministry  of  Food  and  Civil  Supplics.
 Uttar  Pradesh  has  a  big  population.  But

 iis  quota  of  kerosene  oil  is  much  less  in:

 comparison  to  what  the  other  States  get.
 The  number  of  poor  people  is  compara-
 tively  high  in  Uttar  Pradesh.  The  per
 capira  aliotment  of  ‘kerosene  oil  is  very
 low  for  Uttar  Pradesh.  So,  Uttar
 Pradesh  stands  in  greater  need  of  kerosene
 gil,  But  the  State  Government  is  not
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 aillocating  the  quota  which  it  demands.  I
 want  that  the  hon.  Minister  should

 request.  the  hon.  Minister  of  State  in  the

 -Ministry  of  Petroleum  to  allot  the  Kero-
 sene  oil  quota  according  to  the  demands
 of  Uttar  Pradesh.  So  is  the  case  of  allo-
 cation  of  sugar  quota.  The  festivals  of

 Dussehra,  Id  and  Deepawali  are  over

 now,  but  the  people  belonging
 ‘to  the

 ‘rural  areas  of  Uttar  Pradesh  remained

 hankering  for  sugar.  They  did  not  get
 sugar.  The  State  Government  is  not  to
 blame  for  that.  The  Central  allocation
 of  sugar  was  not  according  to  the  require-

 ments  of  the  State  and  even  if  it  was

 done,  then  the  F.C.I.  did  not  release  the

 quota.  Last  time,  I  had  informed  this

 House,  that  the  Government  of  Uttar
 Pradesh  had  written  to  the  Central

 Government,  about  the  fact,  that,  the
 F.C.I.  officials  demand  bribe.in  order  to
 release  the  quota  of  sugar.  But  no  action
 has  been  taken  in  that  regard  so  that  the
 F.C.I.  officials  have  become  all  the  more
 obstinate  and  have  not  yet  released  sugar
 for  U.P.  even  after  allocation  for  this

 ‘year.  The  result  has  been  that  all  the
 festivals  are  now  over  and  the  rural  people
 have  not  been  able  to  get  their  festival

 ‘quota  of  sugar.

 I  would  urge  upon  the  hon.  Minister  of
 Finance,  to  direct  the  Department  of
 Food  and  Civil  Supplies  to  allot  reaso-
 nable  quota  of  sugar  to  Uttar  Pradesir
 and  the  F.C.I.  should  release  and  distri-
 bute  this  allocated  quota  from  its  godowns
 as  early  as  possible.  I  am  very  hopeful,
 that  our  hon.  Minister  of  Finance  will  pay
 attention  to  what  I  have  said.  Again,  the

 ‘employees  of  the  Government  of  Andhra

 Pradesh,  Rajasthan  and  Uttar  Pradesh,
 especially  those  belonging  to  my  State,
 are  perturbed  over  the  Report  of  the
 Fourth  Pay  Commission  since  it  has  affect-
 ed  them.  So  I  would  request  you  to
 elaborate  in  your  statement  the  steps  you

 propose  to  take  to  deal  with  this  situation
 and  also  state  the  type  of  help  you  pro-

 pose  to  render  to  the  State
 Government in  this  regard.  द

 [English]
 SHRIMATI  GEETA  MUKHERIBE

 (Panskura)  :  Well,  the  present  Central
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 ‘Government  is  characterised  for  its
 ad-hocism:in  Cabinet  making,  in  changing
 the  portfolios,  in-taking  new  decisions  of

 -unheard
 ‘and  unthinkable  nature.

 Now,  inthe  same  Budget:  exercise—

 -may  be  third  time  supplementary  will  be

 coming—this  is  the  second  Supplementary
 we  are  discussing.  I  shall  not  be  surprised
 now  if  by  way.  of  an  Orinance,  they  bring
 another  supplementary  the  way

 thes
 are

 ‘going  about.

 (Interruptions)  क

 Ad-hocism  also  is  a  characteristic,  that
 is  of  great  concern  to  those  who  have

 money  and  not  so  much  of  concern  to
 those  who  do  not  have  money.  That  15
 characterised  in  your  Supplementary
 Budget  as  well.  In  any  case,  before  ।  go
 to  that,  the  ad-hocism  is  reflected  in  the
 allotment  given  in  the  Supplementary
 Budget.  Look  at  the  priorities.  The
 Plan  is  the  priority.  Now  there  is  a
 Minister  of  Expenditure  to  control  the

 expenditure.
 prioritics ?  Under  the  Plan  allotment

 Head,  it  is  Rs.  787.58  crores  as  shown  in
 the  Supplementary  Grants  and  under

 Non-Plan  Head,  it  is  Rs.  2250.96  crores,
 j.e.  3/4th  for  Non-Plan  and  {/4th  for
 Plan.  Non-Plan  is  more  than  the  Plan.

 Since I  utter  these  words,  Pay  Com-

 mission  plea  will  be  raised—-i.e.  Rs.  600
 crores.  I  would  like  to  say  one  thing.
 Pay  Commission  hike  is  also  the.  creaticn
 of  the  Government  policy.  In  ‘one  year
 only  consumer  prices  have  risen  by  57%
 according  to  official  record.  And  accor-

 ding  to  non-official  record,  by  how  much
 has  it  risen  ?  Some  of  our  Members

 those  who  care  their  wives  know  this
 because  they  go  to  the  market.  It  is
 much  more  than  57%.  Naturally,  if  you
 are  to  spend  Rs.  600  crores,  it  is  your

 creation.  But  I  would  also  like  to  men-
 tion  that  at  least  from  this  sum  10%  you
 will  get  back  in  the  form  of  P.F.  and
 Income  Tax.

 way.  ‘But  then  this  can  be  avoided  in
 future  if  this  price  situation  is  not  so
 bad.*  And  price  situation  is  ‘bad  because
 of  your  economic  policies,  about  which  ।
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 have  no  time  to  go  into  details.  But

 then,  in  this  non-plan  expenditure.  there
 is  another  Rs.  600  crores,  that  is  for  loan

 to  the’  Food  Corporation
 of  India  for.

 carrying
 bufferstock,

 PROF.  N.G.  RANGA  :  That  is  accor-
 ding  to  plan.

 SHRIMATI  GEETA  MUKHERJEE :
 This  is  non-plan  expenditure.  What  is

 being  said  is  that  the  Food  Corporation *
 used  to  take  loans  from  the  banks
 earlier.  Now  you  have  given  the  budge-
 tary  support  for  the  10  million  tonnes
 national  objective.  Do  you  have  only  10
 million  tonnes  as  buffer  stock  now,  or  are

 you  carrying  much  more?  If  you  are
 carrying  much  more,  whom  are  you  sub-

 sidising  by  this  budgetary  support?  I
 accuse  that  you  are  going  to  subsidise  the
 ‘rats  and  sharks’  because  large  part  of  it
 will  be  eaten  up  by  rats.  It  is  being
 eaten  by  rats  unless  you  release  “

 quickly.  I  would  says  that  had  you  relea-
 sed  all  the  stock  outside  the  limit  of  10
 million  tonnes  and  released  that  trough
 NREP,  RL.  GP  and  other  poverty  alle-
 viation  programmes,  that  would  have
 helped  employment  generation,  that  would
 have  raised  the  purchasing
 power  of  poor  our  people,  that  would
 have  saved  us  from  the  rattages  and  the

 presence  of  sharks  because  from  the  Food

 Corporation  of  India  nowadays  the  traders
 and  roller  flcor  mills  can  buy  unlimited
 stock  at  Rs.  205  per  quintal.  What  is  the

 necessity  of  giving  this  facility  to,  them,
 particularly  to  the  traders  7  1  understand
 from  Siliguri  to  Andhra  Pradesh  the
 traders  are  transporting  by  trucks  the
 stock  of  foodgrains  bought  at  Rs.  205  per
 quintal  from.  the  Food  Corporation  of
 India.  How  much  money  is  spent  en  that
 and  how  much  profit  they  are  making,  so’
 that  they  can  afford  this  huge  transport
 cost  ?  So,  for  these  sharks  you  have  ‘to
 subsidise  from  the  budget.  Why  ?  ।  would
 request  that  since  through  the  great  efforts
 of  our  peasants  our  situation  has  eased
 somewhat  and  10  million  tonnes  is  the
 safe  limit,  I  would  suggest  that.  you
 release  the  rest  of  the  lot  over  and.  above
 the  10  million  tonnes.  Therefore,  this
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 amount  of  Rs.  600  crores,  I  think,  should
 have  been  spent  this.  way.

 Let  us  now  come  to  some  other  points.
 It  is  supposed  to  be  a  plan  head—
 Rs.  12.50‘  crores’  contribution  of  share

 capital  of  nationalised  banks  for  schemes
 for  industrial  exports.  And  then  there  is
 the  sum  of  Rs.  125  crores  for  assistance
 to  export  promotion.  That  is,  of  course,

 ‘non-plan.  But  Ilct  us  take  this  export
 Promotion  us  well  as  this  share  capital.
 It  is  said  that  from  Rs.  12.50  crores,
 some  money  will  be  given  to  the  nationa-
 ised  banks  who  will  give  loans  to  engi-
 necring  industry  etc.  etc.  -for  their

 anciliaries  so  that  they  can  export  better.

 May  ।  know  one  thing  ?  .  There  are  a
 total  of  80,000  crores  of  rupees  deposits
 in  our  nationalised  banks:  If  you  have
 to  give  something,  why  not  from  that  2

 Why  budgetary  support  ।  Secondly,  what
 iS  being  done  by  these  exportcrs  ?  Now,
 the  amount  of  ‘Rs.  125  crores  that  you  are
 now  going  to  give,  is  it  On  actual  cxport
 performance  ?  No.  Over  the  whole

 project.  But  the  fact  remains  that  day  by
 day,  we.  are  losing  our  situation  in  export.
 A  part  of  the  responsibility  has  to  be

 surely  berne  by  those  who  swindled  the

 country  in  the  name  of  export.  Therefore,
 it  should  be  on  the  basis  of  actual  exports
 and  not  on  anything  else.  Then,  you  are

 ‘giving  some  loan  or  whatever  you  may  be

 calling,  but  that  would  be  subsidy  after
 sometime.  About  this  cement  industry
 modernisation,  these  ACC,  Singhania,
 Bangur  and  Birla  people  who  are  the
 owners  of  the  cement  industry  have  ear-
 ned  a  lot  of  profit,  due  to’  the  decontrol

 policy  of  the  Government.  Can’t  they
 make  their  own  industry  modernised  ?

 “Why  are  you  creating  much  '  bigger
 deficit?  May  I  know  why.  these  funds
 have  to  be  released  from  the  budgetary
 source  ?  ि

 Let  us  come  to  another  extravaganza,
 Rs.  80  crores  are  to  be  spent  for  acquir-

 ing  the  Asiad  proverty  from  DDA.  Really,
 this  is  the  limit!  In  this  year,  when  all

 our  viilages  are  suffering  from  flood  and

 drought  and  when  you  have  this  national

 poverty  alleviation  programme,  you  de-
 cided in  this  year,  when  there  is  an  in-

 ‘creased  budgetary  deficit,  that  you  have
 to  buy  Indira  Gandhi  Stadium  from  th
 DDA  and  to  show  that  as  a  budgetary

 “expenditure.  May  I  know,  what  is  the
 necessity  2?  I  unge.stand,  the  necessity
 probably  is  that  during  the  Asiad  days
 you  did  not  want  to  show  much  extraya-

 ganza,  particularly  when  you  were  being
 criticised.  This  was  shown  at  tiat  time  as
 DDA  expenditure,  Now,  you  see  the  time
 has  come  to  give  money  to  DDA  and
 piob:.bly  you  have  an  under-hand  under

 ‘Standing  that  you  give  from  your  fund-
 and  later  on,  we  will  give.  Therefore
 why  should-we  really  bear  this  budgetary deficit  of  Rs.  80  crores  for  Nothing  but
 some  extravaganza  ?

 Then,  I  come  to  your  National  Cultural Festival  and  all  that.  We  ate  all  for
 culture.  But  in  the  name  of  culture,  you
 are  iticluding  the  culture  of  extravaganza which  is  in  keeping  with  your  ad  hocismਂ  as
 well  as  your  real  character  of  the  Govern-- ment.  Therefore,  ।  see  no  reason  at  all
 t0  support  the  supplementary  demands
 for  grants.  I  absolutely  Oppose  the
 philosophy  behind  it.  At  the  Same  time
 I  would  | ike  to  tell  you  one  thing.  Even
 in  this  big  book  which  has  been  Biven  to
 us,

 J  don’t  see  any  provision  for  suppor-
 ting  the  States  for  meeting  the  emergency of  flood  and  draught.  ।  do  not  know
 where  they  will  go.  As  far  as  the  States
 are  concerned,  they  ure  in  great  trouble to  meet  this  situation.  J  believe  that  the
 States

 will  be  getting  the  money  that  they
 Tequire  for  meeting  the  situation  created
 by  flood  and  drought:

 With
 these  words,  I  don’t  think  that

 this  Supplementary  demand  for  grants
 needs

 to  be  supported  by  anybody,  if  they have  the  conscience,
 .

 (Translation)

 SHRI  R.P.  SUMAN  (Akbarpur)  :  M1.
 Chairman,  Sir,  I  rise  to  speak  on  the
 Supplementary  Demands  for  Grants.
 The  economic  situation  of  the-country  has
 to  be  evaluated  and  the  Supplementary
 Demands  have  to  be  presented  on  the
 basis  of  the  time  and  circumstances.  That



 311.0  S.D.G.  (Genl.)  1986-87

 {Shri  R.P.  Suman)

 is  why  I  support  these  Supplementary
 Demands  for  Grants.

 1  want  to  submit  to  the  hon.  Minister

 that  there  are  some  States  which  are

 extremely  backward  like  Uttar  Pradesh

 and  Bihar.  They  are  big  States  and

 extremely  backward  ones  but  the  Finance .

 Ministry  indulges  in  discrimination  while

 allocating  funds  to  these  States.  J  would

 request  that  the  allocation  of  funds
 should

 be  according  to  the  urea,  population  and

 the  requirement  of  the  States.

 Many’  of  ‘our  friends  have  also
 drawn

 your  attention  to  this  aspect.  Majority
 of  the  population  of  our  country  lives  in

 the  villages.  This  is  a  land  of  the  villages,

 and  the  condition  of  the  agriculturists

 and  the  labourers  .in  our  villages.is  not

 as  good  as  it  ought  to  be.  What  is  the

 reason  behind  it  2  Some  reasons  are

 directly  connected  with  our  villages.

 Hence,  I  would  like  to  point  out,  that
 the

 condition  of  our  farmers  which  is  going

 from  bad  to  worse,  especially  that  of
 our

 agricultural  labour,  needs  Government's

 special  attention.

 ‘Again,  the  condition  of  our
 farmers

 is

 indeed.  pitiable.  They  are  not  getting  a

 fair  price  for  their  produce  and  those
 of

 our  farmer  brethren  who
 are

 engaged  in

 the  cultivation  of  fruits  and
 vegetables

 are

 “getting  very  low  price  for  their  produce.

 All.  their  profits  are  pocketed  by  ‘the
 middlemen  and  the  business  class.

 It  is

 for  ‘this  reason  that  those  articles  sell  at

 higher  prices  in  the  market*and  due  to

 that  prices  also  increase.  Government

 should  pay  special  attention  to  it,  and

 ensure  that  the  farmers  get  a  fair  price

 for  their  agriculture  produce.

 Today  chemicals  and  fertilizers  are  the

 main  tequicements  of  our  farmers.  And

 these  are  becoming  more  and  more  ex-

 pensive  today.  You  should,  make  such

 arrangement  that  fertilizers  are  made *
 available  to  them  conveniently  and  at  a

 cheap  rate.  Development  and  higher

 production  is  made  possible  only  if  there

 चे  चका
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 is  an  adequate  supply  of  water  and  ferti-
 lizers.  Hence,  Govérnment  must  ensure
 that  fertilizers  are  made  available  to  them
 at  a  fair  price,  and  irrigation  facilities
 like  canals  and  tubewells  are  also  made
 available  to  them,  so  that  they  could
 increase  their  capacity  for  higher  agri-
 culture  produce.

 Government  must  ensures  that  the  pro-
 jecis  which  it  sanctions,  must  be  time-
 bound  and  .must  be  completed  within  the

 Stipulated  period.  There  are  many  Schemes,
 the  completion  of  which  takes  two  to  two
 and  a  half  timcs  or  even  more  than  the
 time  allotted  for  their  completion.  On
 account  of  this,  there  is  escalation  of
 cosis.  Jn  this  connection,  I  would  like
 to  give  an  example.  There.  is  Tanda-
 Thermal  Power  Project  in  my  constituency
 and  its  construction  was  started  in  1979.
 The  initial  cost  of  the  Project  was  Rs.  159
 crores.  More  than  Rs.  300  crores  have
 been  spent  on  it  since  then.  Yet,  nota
 single  unit  of  this  project  has  started

 operation  till  today,  whereas  the  target
 ‘was  that  one  of  its  units  would  be  opera-

 tional  by  the  year  1982.  Therefore,  it  is
 seen  that  because  they  are  not  completed
 in  time,  their  cost  increases.  Government
 continued  to  bear  the  excess  costs  and  it
 thus  increased  its  financial  burdens.  It  is
 for  this  reason  that  the  nation  is  suffering
 today.  Therefore,  I  would  like  to  say,
 that  whatever  projects  are  started  or  are
 sanctioned,  must  be  made  time-bound,
 and  they  must  be  completed  within  that
 time-limit  fixed  for  their  completion  so
 that  Government  does  not  have  to  bear
 the  burden  of  the  extra  expenditure.  Only
 when  such  arrangement  has  been  made,
 our  country’s  development  shall  move  at  a
 rapid  pace.  Today,  most  of  the  popiula-
 tion  of  the  entire  country  is  facing  the
 drinking  water  problem.  There  are  cer-
 tain  areas,  in  many  states  where  there  is
 an  acute  problem.  of  shortage  of  drinking
 water  supply.  Even,  in  some.  areas  of.
 Delhi  there  is  an  acute  shortage  of  drink-
 ing  water.  People  are  using  unclean

 ‘water  for  drinking  purpose.  The  .Govern-
 ment  must  act.  quickly  and  with  speed  in
 this  regard  and  .ensure  that  pure  drinking
 water  is  made  available  to  all  our  people
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 so  thdt  the  common  infectious  diseases
 which  are  spreading  may  be  controlled.

 Today,  .the  Government  is  implementing
 various  programmes  for  the  welfare  of

 Schedule  Castes
 more  funds  are  «also  being  |  rovided  for
 the  purpose  but  it  is  seen  that  these  funds
 are  being  utilised  properly.  The  benefits
 from  the  Special  Component  Programme
 which  has  been  specially  framed  for  the
 welfare  of  the’  Schedule  Castes  are  not

 fully  reaching  the  poor.  The  condition
 of  the  poor  has  been  deteriorating  in  all
 the  States.  The  allocated  funds  are  not

 reaching  these  classes,  due  to  which  the
 intended  welfare  of  those  pcople  is  not

 taking  place.  It  is  for  this  reason  that
 the  Scheduled  Castes  are  getting  exploi-
 ted  today.  Therefore,  it
 ensured  that  whatever  funds  are  aliocated
 for  their  welfare  should  definitely  reach
 those  poor  people  und  labourers.  Govern-
 ment  must  ‘certainly  frame  a  policy  in |
 this  regard  because  Governmcat  desires
 to  improve  their  lot  and  lift  them  above
 the  poverty  line.

 I  regret  to  say  that  in  Uttar  Pradesh,
 there  is  no  committee  at  the  district  level
 to  evaluate  the  utilization  of  funds  alloca-

 ted  under  the  Special  Component  Pro-
 gramme.  How  can  there  be  any  evalua-
 tion  when  State  level  meetings.  in  this
 regard  are  held  barely  once  in  six  months.
 Therefore,
 ever  moncy  is  spent  for  the  benefit  of  the

 poor  uctually  reaches  them  and
 they

 are

 able  to  derive  benefits  from  it.

 Besides,  a  lot  of  money  is  being  spent
 प्रणत  e  the  NREP  and  the  RLGP,  and  many
 link  roads  are  being  constructed.  But  we
 will  have  to  pay  a  good  deal  of  attention
 towards  this  because  the  development  of
 the  rural  areas  is  possible  only  when
 there  are  proper  roads  tu  reach  the

 villages,  and  our  agriculturists  are  able  to
 transoort  their  produce  to  the  local  mar-

 kets  and  are  able  to  come  out  of  their
 ह

 pay villagese  So,  Government  must

 _attention  to  this  aspect.  Roads  must  be
 constructed  and  electric  power  should  be

 suprtied  to  the  rural  areas.  On  account

 and  Schedule  Tribes  and

 should  beਂ

 it  must  be  ensured  that  what-
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 of  the  power  problems,  several  far-flung
 areas  are  under  the  grip  of  drought.
 Therefore,  Government  should  pay  special
 attention  to  this

 ‘matter.

 -  would.  like  to  make  one  more  sub-
 mission,  I  have  clear  information,  parti-

 cularly  regarding  the  flood-hit  districts,
 that  there  are  certain  districts.  which  gct
 floods  every  year,  as  for  example,  my
 Jaunpur  district  which  gets  floods  every
 year.  So,  crores  of  Tupees  are.  spent
 every  year  for  the  flood  relief  operations.
 I  would  suggest  that  the  Government
 should  take  steps  for  the  permanent  con-

 _trol  of  floods  in  areas  which  get  floods
 every  year  amd  are  devastated,  and  relieve
 the  people  of  these  areas  of  the  necdless
 burden  and  also  reduce  the  expenditure
 that  is  incurred  on  account  of  floods  every
 year.  Some  permanent  flood  control
 measures  must  be  adopted.

 The  Fair  Price  Shops  for  foodgrains
 opened  in  the  rural  areas  are  not  func-
 tioning  properly.  The  people  living  in
 these  rural  dreas  are  not  able  to  get
 Kerosene  oil  and  other  essential  commo-
 dities  in  a  proper  way.  Hence  the  Govern-
 ment  must  ensure  that  these

 commodities reach  those  sections  of
 society.

 With  thesc  words,  I  now  conclude.

 “SHRI  V.S.  VIJAYARAGHAVAN  (Pal-
 Bhat):  Mr.  Chairman,  J  support  the
 supplementary  demands.  Under  the
 leadership  of  the  hon.  Prime  Minister  and
 the  Energetic  Finance  Minister  the  Govern-
 ment  -  has  been  able  to  make  substantia!
 progress  in  the  economy.  Inflation  has

 “been  contained  unnecessary  control  from

 amount  of  Rs.
 account  for  meeting  the  expenditure  on

 the  econaqmy  has  been  removed  and  pro-
 duction  has-been  increased  in  all  the  pro-
 ductive  sectors.  I  congratulate  the  Govt.
 for  this  achievement.  I  ‘hope.  that  the
 same  tiend  wiil

 coattans:
 in  the  years  to

 come.

 The  hom.  Minister  has  demanded  an
 1590  crores  on  revenue

 account  of  the  implementation  of  the  re-
 commendations  of  the  Pay  Commission.

 *The  Speech  was  originally  delivered  in  Malayalam.
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 Ia  this  context  ।  want  to  say  one.  thing.
 The  Govt.  must  take  all  steps  necessary
 to  improve  the  efficiency  of  its  employees.

 “The  hon.  Prime  Minister  has  given  shape
 10  programmes  for  the  purification  of  the

 Govt.  michinery  and  also  for  improving
 its  efficiency.  I  welcome  the  steps  taken

 by  the  Govt.  to  punish  corrupt  officials.  .
 and  remove  them  from  service,  However,
 in  this  context  I  would  like  to  caution  the
 Govt.  about  one  thing.  There  is  a  ten-
 dency  among  the  higher  officlals  to  misuse’
 their  powers  and  harass  and  oppress  their
 subordinates.  They  must  be  strictly  con-
 trolled.  Similarly,  it  is  mecessary  to
 amend  the  present  procedures  and  rules

 -  im  order  to  avoid  administrative  delay.
 The  Govt.  must  fix  a  time  limit  for  taking
 decisions  on  particular  issues.  If  any
 officer  is  found  delaying  a  disposal  of  a
 filé  that  should  be  regarded  as  derelection
 of  duty  on  his  part  and  action  should  be
 taken  against  him.  If  that  is  done  then
 we  will  be  abie  to  avoid  administrative

 delay  and  to  a  great  extent  reduce  corrup-
 tion.  I  hope  the  Govt.  will  take  suifable

 steps  in  this  respect.

 Some  ‘of  -the  demands  pertain  to  rural

 development.  The  Govt.  is  spending
 crores  of  rupees  under  IRDP,  NREP  and
 other  programmes.  Recently  the  reserve

 *
 bank  conducted  a  study  into  the  imple-
 mentation  of  these  anti-poverty  pro-
 grammes  and  came  up  with  the  conclusions
 that  there  are  muny  defiiciencies  in  the

 implementation.  A  few  weeks  ago  there
 was  a  conference  held  of  State  Ministers

 Incharge  of  rural  development  in  whicb
 our  Minister  pointed  out  certain  defficien-
 cies  in  the  implementation  of  these  pro-.
 grammes.  He  also  said  that  Govt.  would
 take  a'l  necessary  steps  to  remove  these.
 defficiencies.  A  major  defficiency  is  that’
 the  representatives  -of  the  people  do  not
 have  an  active  role  in  the  implementation.  ।
 But  now  the  Govt.  has  issued  insiructions
 to  the  Chief  Minister  to  emsure  greater
 participation  of  tbe  representatives  of

 people  in  the  implementatiod.  Sir,  if
 these  programmes  are  implemented  effec-.

 lively  we  will  be  able to  change  the  very
 complexion  of  our  villages.  In  this  con-

 text  I  wish  to  point  out  that  Kerala,  is
 one  of  the  few  states  which  have  imple-
 mented  these  programmes  effectively.  I
 want  to  make  a  point  in  this  regard.
 Under  the  rural  employment  programme
 8  part  of  the  waves  15  paid  to  the  workers
 in  foodgrains.  The  centre  is  allotting
 only  wheat  for  this  ,purpose.  The  people
 of  Kerala  are  used  to  eating  rice  and’
 therefore  they  do  not  use  wheat.  We  are
 not  able  to  attract  more  workers  to  this
 programme  because  of  this.  Therefore,
 the  centre.  should  allot  rice  in  place  of
 wheat.

 My  next  point  is  with  regard  to  the
 demand  in  respect  of  defence.  ।  take
 this  opportunity  to  demand  that  the  naval
 academy  at  Ezhimala  should  be  sei  up  as
 quickly  as  possible.  Jt  hus  been  delayed
 already.  Sithilarly,  it  is  a  long  standing
 demand  of  Kerala  that  a  defence  under-
 taking  should  be  set  up  in  that  State.
 Bat  no  step  has  been  taken  in  this  regard,
 I  demand  that  an  ordanance  factory
 Should  be  set  up  in  Kerala  during  the  7th
 Five  Year  Plan  itself.  ।  would  also
 demand  that  the  naval  base  at  Cochin
 should  be  developed  during  the  7th  five
 year  plan.

 _  Now,  I  come  to  demand  io  respect  of
 tourism.  This  demand  is  for  attracting
 more  and  more  foreign  tourists  towards
 India.  I  welcome  the  various  steps  being
 taken  by  the  Govt.  for  the  development  of
 tourism.  Sir,  Kerala  is  in  all  respects  a
 paradise  for  tourists.  Particularly,  Palghat
 which  is  lying  in  the  lap  of  beautiful
 Western  Ghats  has’  immense  tourist
 potential  On  mapy  occasions  in  the
 past  I  had  demanded  in  this  House  that
 a  tourist  complex  linking  Malampuzha,
 Nelliampati,  Parampkullam,  Silent  Valley
 etc.  The  hon.  Minister  Shri  Bhagat  ji
 chad  assured  me  that  ‘it  would  be  consi-
 dered.  But  nothing  worthwhile  has  been
 done.  This  complex  if  set  up  will  be  able
 to  attract  the  large  number  -of  foreign
 tourists:  Kerala  has’.  many  other  places
 which  have  gre:t  potential  for,  tourism
 development.  Therefore,  a  comprehensive
 scheme’  for  its  development  should  be
 formulated  and  adequate  financial  allot-
 ment  should  be  made.  With  these  words
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 I  once  again  support  the  supplementary

 demands  and  conclude  my  speech.

 (English)

 SHRI  M.R.  SAIKIA  (Nowgong)  :  Mr.

 Chairman,  Sir;  I  would  like  to  take  this

 opportunity  to  explain  the  grim  situation

 prevailing  this  year  in  the  State  of  Assam.

 In  the  early  part  of  the  year,  unprece-

 dented  drought.  took’  place  in  Assam

 ‘causing  heavy  damages  to  crops  such  as

 paddy,  juté,  sugarcane,  tea,  efc.,  to
 forests,  fisheries,  sericulture,  dr.nking

 water  system  and  irrigation  works,  for

 which  the  State  Government,  after  making

 an  internal  assessment,  submitted
 a

 memorandum.  to  the  Union  Government

 requesting  for  financial  help  to  the  tune

 of  Rs.  80  crores.  But  the  entire  situa-

 tion  changed  all  of  a  sudden.  Immedia-

 tely  after  the  sowing  of  sali  paddy  and

 when  the  farmers  were  looking  forward  to

 a  good  cultivation,  incessant  and  heavy

 rains  started  all  over  the  State  causing

 extensive  damages  to  dweliing  houses,

 crops  such  as  paddy,  sugarcane,  jute,  tea,

 etc.,  forests,  fisheries,  sericyiture,  bridges,

 roads,  culverts,  drinking  water  installa-

 tions,  e'ectrical  installations,  public  health
 centres,  State  dispensaries,  educational
 institution  buildings,  etc.  Thousands  of

 people  had  to  rup  to  places  of  safety.

 Most  of  the  areas  remained  cut  off  from
 the  distiict  headquarters  and  in  large

 areas  there  was  disruption  of  surface

 communications  which  made  movement
 of  relief  materials  and  rescue  parties

 extremely  difficult.  People  had  to  tuke

 -recourse  to  boat  communication  only

 which  again  was  neither  adequate  nor

 locally  avuilable.  Thousands  of  people ह
 had  to  be  shifted  to  relief  camps  located

 in  educational  institutions,  buildings  of.

 worship  and  also  thousands  of
 people

 had  to  take  shelter  on  the
 national

 high-

 ways.  More  than  23  lakhs
 of  people  and

 more  than  4  lakhs  of  fami.ies  had  been

 badly  affected.  Not’  only  that,  the

 National  Highway  running.  through  the

 districts  of  Nowgong,  Karbi  Along  re-

 mained  closed  for  regular  traffic  for
 days

 together.  Road  communication
 with

 Upper  Assam  remained  closed  for  more

 than  थ  week.  “Even  the  road  apd  railway

 communication  with  Karimganj  _  and
 Caohar  districts  remained  closed  for  more
 than  10  days.

 It  is  unprecedented  because  it  caused
 ‘huge  amages  to  the  economy  of  the  State.
 The  State  Government,  after  making  a
 thorough  assessment,  submitted  a  memo-
 randum  requesting  the  Union  Government
 to  extend  financial  help  to  the  tune  of  Rs.
 400  crores.  Assam  being  a  poor  State,

 _the  State  Government  would  not  be  able
 to  cope  with  the  grave  situation  and
 would  not  be  able  to  restore  the  State  to
 the  pre-flood  position  and  to  re-build  its
 economy  unléss  financial  assistance  is  ex-
 tended  by  the  Union  Government.  There-
 fore,  through  you  Sir,  ।  request  the

 Finance,  Ministry  to  ‘make  funds  available
 to  the  State  so  as  to  enable  the  State

 .  Government  to  cope  with  this  grave  situa-
 tion.

 The  peopie  of  Assam  wanted  some  fer-
 manent  measures  to  protect  themselves
 against  floods  and  droughts.  In_  this
 connection  ।  may  refer  to  two  multi-
 purpose  projects  prepared  by  Brahma-

 putra  Board  which  are  yet  to  be  imple-
 mented.  I  request  the  Union  Govern-
 ment  to  provide  financial  assistance  for
 early  implementation  of  these  multi-
 purpose  projects  on  Subhansiri  river  and
 Dhing  river.

 Excess  of  water  and  drought  create
 havoc  and  cause  extensive  damage  to  our

 economy  every  year.  Due  to  the  increased
 incidence  of  drought  and  flood  and  the
 raising  demand  for  more  water  for  indus-_
 try  and  agriculture  as  well  as  for  domestic
 purpose,  it  has  become  necessary  to  for-
 mulite  a  national  water  policy.  ।  would
 suggest  the  Union  Government  to  prepare
 some  national  water  policy  so  that  the
 people  in  genera!  throughout  the  couniry
 may  be  prevented  from  droughts  and
 floods.  ।  urge  upon  the  Union  Govern-
 ment  to  make  available  funds  for  execu-
 tion  and  implementation  of  such  national
 projects.

 We  are  very  much  concerned  about  the
 regional  imbalances  in  respect  of  econo-

 mic  development  of  the  country.  One  of
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 the  main  causes  of  this  is  chaos  and  dis-

 order  thit  take  place  in  different  parts  of
 the’  country.  Therefore,  we  must  do

 away  with  this.

 _In  the  Assam  Accord  made  between
 the  Union  Government  and  the  leaders  of
 ASSU  and  Gand  Parishad,  it  was  declared
 that  one  more  refinery  would  be  estab-
 lished  in  Assam.  It  was  also  declared

 that  steps  would  be  ‘taken  for  construc-
 tion  of  roads  and  fencing  along  the  border
 of  Assam  to  check  inofiltcration  from
 across  the  border.  But  nothing  has  been

 done  so  far.  A_  suspicion  arises  in  the
 mind  of  the  people  of  Assam  about  the

 sincerity  of  the  Union  Government  with

 regard  to  the  implemention  of  the  Assam
 ‘Accord.  Therefore,  I  urge  the  Union

 Government  to  mike  the  fund.  available
 for  the  construction  of  these  projects  and
 the

 refinery
 in  Assam.

 Sir,  in  the  last  Budget  Session  the
 Petroleum  Minister  declared  on  the  Floor
 of  the  House  that  steps  would  be  taken
 for-  expansion  and  modernisation  ।  of

 Digboi  oil  refinery  which  is  one  of  the
 oldest  refinery  in  Asia  and  also  for  expan-
 sion  and  modernisation  of  Bongaigaon
 complex.  Nothing  has.  happened. so  far.
 I  urge  upon  the  Union  Government  to
 take  positive  measures  for  the  implemen-

 tation  of  these  promises  made  on  the
 Floor  of  the  House  so  as  to  remove  sus-

 picions  from  the  minds  of  the  people  of
 Assam.  With  these  words  ।  thank  you
 and  conclude  my  speech.

 [Translation]

 SHIRL  KAMMODILAL  JATAV
 (Moiena)  :  Mr:  Chairman,
 the  demands  for  grants  presented  by  the
 hon.  Minister  of  Finance.  Out  of  these,
 grants  will  be  provided  to  the  State
 Governments  and  Union  territories.

 rm
 ।  would  fike  to  raise a  few  points  re-

 gurding  my  constituency.  There  are  9  to
 10  rivers  in  my  constituency,  Morena.

 There  are  no  means  of  transportation  bet-
 ween  these  river  .and  it  causes  great  in-

 convenience  to  the  farmers.  J  want  that
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 thé  area  should  be  surveyed  and  ‘ihe  hon..
 Minister  of  Finance  should  see  as  to
 where  the  bridges  or  culverts  are  needed.
 In  addition,  ।  would  like  to  say  that  in
 Morena  area,  in  spite  of 9  to  10  rivers,

 ‘the  irrig  ition  facility  is  quite  inadequate.
 Therefore,  lift  irrigatioa  should  be  pro-
 vided  there  from  these  rivers  so  that  the
 farmers  get  full  irrigation  facility.

 With  these  words,  I  Support  the  Budget,

 15.56  hrs.

 IMR.  SPEAKER  in  the
 Chair},

 SHRI  RAM  SINGH  YADAV  (Alwar)
 Mr.  Speaker,  Sir,  ।  support  ‘the  Supple-
 mentary  Demands  for  Grants.  I  appre-
 ciate  the  work  of  the  hon.  Minister  of
 Finance  who  has  acted  courageously  and
 wisely.  I  also  appreciate  the  officers  and
 employees  of  the  Central  Board  of  Direct
 taxes  and  the  Central  Board  of  Excise  and
 Customs  for  establishing  a  record  in

 "mobilising  additional  resources  in  their
 own  way.

 Sir,  as  per  the  target  of  Seventh  Five
 Year  Plan,  we  had  to  collect  Ks,  13  ,000
 crores  by  additional  resource  mobilisation
 and  till  now  our  hon.  Minister  of  Finance
 has  collected  Rs.  10,000  crores  by  mobi-
 lising  additional  resources.  The  Seventh
 Five  Year  Pian  is  a  very  ambitions  plan
 and  the  hon.  Members  of  the  Opposition,
 Press  and  people  outside  the  House  had
 expressed  doubts  about  the  availabil;  ity  of
 resources  for  the  Plan.  Our  Hon.  Prime

 said  that

 fixed  in  the  Seventh  Five  Year  Plan
 without  making  any  reduction  therein,  ।
 thank  the  Hon.  Prime  Minister  and  the
 hon.  Minister  of  Finance  that  they  have
 collected  .  an  =  additionul  amount  of
 Rs.  10,000  crores  in  first  two  years  of  the
 Plan  by‘  mobilising  additioial  resources
 und  now  there is  every  possibility  that  the
 remain‘ng  amount  of  the  plan  will  also
 be  collected  by  additional  resource  mobili.
 sation.  In  addition,  Rs.  4,500  Crores  have
 been  collected

 till  September  through
 MODVAT  ‘Scheme  which  is  a  new  taxg-
 tion

 9४8 टाइ  ि
 industrial  centres.  It

 ‘is
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 also  another  source  of  resource  mobilisa-
 tion,  In  addition  to  it,  the  hon.  Minister
 of  Finance  has  unearthed  black  money
 about  which  hon.  Members  of  the  Opposi-
 tion  used  to  say.  that  black  money  had
 increased  considerably  and  it  was  one  of
 the  factors  which  had  aggravated  the
 economic  condition  of  Gur  country.  The
 hon.  Minister  of  Finance  and  our  Central
 Government  deserve  appreciation  for  their
 tireless  efforts  in  this  direction.

 The  results  of  the  rcids  conducted  on
 millionairs  sand  other  rich  houses  are

 .before  us,  Now  every  citizen  of  our
 country  has  realised  that  not  only  the
 common  man  but  even  ghe  biggest  guns
 would  not  be  spared  if  they  indulge  in
 tax-evasion.  Today,  the  common  man  has
 confidence  and  this  belief  that  the  hidden
 money  Or  money  saved  by  tax  evasion
 will  be  recovered  from  them.  It  is  ad-
 mirable  achievement  in  itself  for  which  I
 thank  the  Hon.  Prime  Minister,  hon.
 Finance  Minister  and  the  Cential  Govern-
 ment.

 Moreover,  I  would  like  to  sybrnit  that
 apart  from  resource  mobilisation,  we  have
 set  a  development  target  of  Five  per  cent
 to  be  achieved  during  the  Seventh  Five
 Year  Plan.  Our  Reserve  Bank  has  stated
 that  our  economic  policies  and.  the
 development  we  are  making  in  our
 country  is  itself  a  good  augury,  and  I
 hope  that  in  the  near  future;  we  would

 ‘definitely  achieve  the  target  of  oar
 economic  progress.

 Moreover,  I  would  also  add  that  during
 the  Sixth  Five  Year  Plan,  we‘had  adopted
 poverty  alleviation  programmes  under

 ‘which  there  wasa  target  to  benefit  one
 crore  fifty  lakh  families.  But  I  am  happy
 that  ander  the  said  programme  one  crore
 and  sixty  one  lakh  families:  have  been
 benefited.  Similarly,  our  Hon.  Prime
 Minister-has  given  self-employment  pro-
 gtamme  for  the  upliftment  of  the  urban
 poor  living  below  poverty  line.  Under
 this  programme,  -they  can  take  foan  of
 Rs.  5,000  from  the  Banks  without  security.
 Now  the  urbdp  poor  are  also  getting  bene-
 fits  under  the  self-employment  scheme

 hitherto  available  only  to  the  rural  poor

 of  the  SAARC  held  at  Bangalore
 under  .R.D.P.  It  is  also  a
 step  in  itself,  am  admirable

 "Sir,  you  know.  that  the  101
 Members  criticise  the  loan  melan  Buen would  submit  that  this  year  such  melas
 Were  organised  in  Rajasthan  and  in  my
 district  Alwar,  such  camps  were  organised in  every  Panchayat  on  October  14  and  the
 target  of  the  whole  year  was  achieved.  In these  melas,  the  Joans  were  distributed  to the  poor  People.  The  poor  people  are benefited  under  I.R.D.P.  and  TRYSEM
 Programmes  in  the  presence  of  Bank
 Officials,  development  officers  and  other
 officers  engaged  in  development  pro- grammes.  It  is,  therefore,  obvious  that  it will  greatly  benefit  the  -.

 poor  liy  ow
 poverty  line.  म्ह

 -

 In  the  end,  I  once  again  thank  the  Hon Finance  Minister  and  the  Centra}  Govern. ment  for  taking  up  programmes  which  are extremely  useful  to  improve  the  economj condition  of  the  Poor  and  we  shall succted  in  our  efforts,  I  once  again  thank the  hon.  Minister  of  Finance  and  th Government  for  such  Programmes,
 9८.

 ne  ne

 16.03  brs.

 STATEMENT  RE  SECOND
 CONFERENCE  OF  THE  SOUTH

 ASIAN  ASSOCIATION  FOR
 REGIONAL  COOPERATION

 HELD  AT
 BANGALORE

 {English}

 THE  PRIME  MINISTER  (SHRI RAJIV  GANDHI  :  Sir,  The  Second
 Summit  of  the  South  Asian  Association for  Regional  Cooperation  held  in
 Bangalore,  on  the  16th  and  17th  Novem.
 ber,  1986,  marked  an  important  Stage in  the  evolution  of  the  world’s  largest  ang most  recent  regional  association,  Inaugy- rated  on  the  auspicious  occasion  of Kartik  Purnima  and  of  the  birth  anniver~
 sities  of  the  Prophet  Mohammad  and Guru  Nanak  Devji,  the  Summit  tcaftirm-
 ed  our  faith  in  promoting  the  common


